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IN THE HON'BLE NATIONAL GREEN TRIBUNAL,
PRINCIPAL BENCH, NEW DELHI
EXECUTION APPLICATION NO. 27 OF 2023
IN

ORIGINAL APPLICATION NO. 561 OF 2022
IN THE MATTER OF:
UrvashiShobhnaKachari. ........Applicant

Versus

Union of India &Ors.... Respondent

AND IN THE MATTER OF:
ShashikanthPurohit. ... Applicant in E.A.

STATUS REPORT BY WAY OF AFFIDAVIT ON BEHALF OF
DISTRICT MAGISTRATE, RUDRAPRAYAG, UTTARAKHAND IN
COMPLIANCE OF ORDER DATED 08.02.2023 & 08.08.2023
PASSED BY THIS HON'BLE _TRIBUNAL _IN _THE
ABOVEMENTIONED MATTER

|, Saurabh Gaharwar S/o Shri Dr. Pradeep Kumar Singh aged
about 38 vyears, presently posted as District Magistrate,
Rudraprayag, District Rudraprayag, Uttarakhand, do hereby

solemnly affirm on oath and state as under:

That in my abovementioned official capacity, | am acquainted
with the facts and circumstances of the present matter, and | am
fully competent to file present Status Report by way of Affidavit

on behalf of District Magistrate, Rudraprayag, Uttarakhand.

/ 3
D |%ﬁ%:§t rate

Rudrapwayag
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2. That the abovementioned Original Applicant filed by Original
Applicant- UrvashiShobhnaKachari was listed on 08.02.2023 and
after hearing, this Hon'ble Tribunal was pleased to pass a

detailed order, the relevant portion of the same is quoted below:-

........................................................................

..................................................................

5. The report shows serious failure on the part of
Administration in the State in breach of its Constitutional
responsibility for which accountability needs to be fixed and
the situation remedied on war footing for protection of
environment in fragile eco-system of Himalayas and upholding
the principle of sustainable development. This needs to be
taken up on priority at highest level in the Administration in
coordination with all concerned. Such important and sensitive
responsibility should not be left with ZilaPanchayats without
serious involvement of District Administration and the State at
higher levels.

6. Accordingly, we allow this application and direct the
State to forthwith take effective remedial measures in the
matter. A joint Committee of Chief Secretary, Uttarakhand,
Additional Chief Secretary, Environment and Forest,
Uttarakhand, DGP, Uttarakhand, Director, G.B. Pant National

AR by > Institute of Himalayan Environment &  Sustainable
4 *
é? . Development, Director, Wildlife Institute of India, Dehradun,
; - "]aw
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District Magistrates, Rudraprayag and Uttarkashi, Chairmen,
ZilaPanchayats, Rudraprayag and Ufttarkashi Districts may
meet within 15 days from today to take stock of the situation
and prepare road map. The Committee will be free to meet
online/offline, to undertake site visits and interact with
stakeholders. The action plan may inter alia include limiting
number of vehicles, type of vehicles, number of tourists,
number of mules, consistent with the carrying capacity of eco-
sensitive area. It may review and plan infrastructure for waste
management, disposal of dead mules and other measures for
protection of flora and fauna, safety precautions, installing
locations for CCTV cameras, monitoring mechanism, control
room, developing an appropriate mobile App, preparing SOP
and display boards of do’s and don’ts, demarcation of areas
where activities incompatible with environment are
prohibited/regulated, sources of funds to sustain regulatory
measures, traffic management at suitable locations,
compliance of environment norms including Water Act, Air Act
and EP Act, imparting awareness and education bn
environmental issues to the tourists, inhabitants and
operators. The action plan may also include discouraging use
of food and products packed in non-biodegradable packaging
material, encouraging depositing waste at designated places,
involving citizens — the youth, house-wives and senior citizens
in guiding tourists in maintaining cleanliness and hygiene. The
taxi drivers and bus drivers may also be involved in creating

awareness among the tourists. The execution of action plan

(Y
Distfict Magistrate

Rudrapraysg
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may be duly monitored in the light of experience gained, the
plan may be revised penodically every seasons or as per
need. Waste processing/management facilities for Dbio-
degradable and nonbiodegradable waste may be set up at
appropriate locations which may be set up on contract basis
or otherwise, using best practices on the subject. Requisite
funds be allocated at district and gram panchayat level for
execution of action plan which may be monitored at District

Magistrate level and finally supervised by the Chief Secretary.

7. An action taken report in the matter may be filed with
the Registrar General of this Tribunal within two months by e-
mail at judicial-ngt@gov.in  preferably in the form of
searchable PDF/OCR Support PDF and not in the form of
Image PDF. If found necessary, the same may be placed
before the Bench for further directions.

Subject to above, the application is disposed of.

A copy of this order be forwarded to Chief Secretary,
Uttarakhand, Additional Chief Secretary, Environment and
Forest, Uttarakhand, DGP, Uttarakhand, Director, G.B. Pant
National Institute of Himalayan Environment & Sustainable
Development, Director, Wildlife Institute of India, Dehradun,
District Magistrates, Rudraprayag and Uttarkashi, Chairmen,
ZilaPanchayats, Rudraprayag and Ufttarkashi Districts by
email for compliance.”

Di%am

Rudraprayag
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A copy of the order dated 08.02.2023 is annexed hereto and

marked as ANNEXURE-1.

. That it is pertinent to mention herein that the Chief Secretary,

Govt. of Uttarakhandfrom time to time is appearing before this
Hon’ble Tribunal alongwith overall status of solid waste
management in the State of Uttarakhandwhile appearing through
Video Conference as per directions passed by this Hon'ble
Tribunal in OA No. 606/2018 and recently also the Chief
Secretary, Govt. of Uttarakhand was also appeared before this
Hon’ble Tribunal on 11.05.2023 and informed all the steps and
action taken plan of the State of Uttarakhand for solid waste
management in the state including the District Rudraprayag.The
relevant portion of the order dated 11.05.2023 is quoted below

for kind consideration of this Hon'ble Tribunal:

“Solid Waste Management

29. Collection, Segregation, transportation and
processing of waste has to be as per SWM Rules 2016. Thus,
for addressing the issue of bridging the gap in management of
MSW (which is 252.60 TPD), segregation of the solid waste at

g»‘ Magistrate

Rudraor: YA
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source and its earliest processing nearest to the point of
generation with defined destination is imperative. The
available potential sites for waste processing need to be
identified. The data presented shows gap in solid waste
processing in urban and for rural areas no status has been
reported. In particular, adequate compositing/vermin
composting/ bio-methanation centers need to be set up and
upgraded nearest to the source of generation of wet solid
waste and listing people’s involvement. Use of wet
biodegradable waste as animal feed for Piggeries efc. can
also be explored without causing environmental nuisance.
This may also require establishing de-centralized and
centralized waste processing facilities. In the name of pit
composting, the waste should not be just dumped causing
environmental havoc. Waste generators can themselves be
required to process the waste under guidance and
handholding by the Administration, with the assistance of
identified empaneled service providers and such details may
be posted on State’s/Center's GeM portal. This may perhaps
reduce planned expenditure. Composting and biomethanation
has to be undertaken considering the climatic conditions.
Quality of compost so produced may be periodically verified.
Keeping these aspects in view, the State needs to strengthen
and augment waste processing/treatment facilites at SWM
centers and at the point of waste generation. Setting up SWM
centers may be considered for all the district headquarters
and semi-urban and rural areas as per geographical/regional

W |
IsAMGT -vtagist???ﬁ
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needs or improved version of waste processing be adopted at
the point of generation to effectively utilize 100% segregated

waste.

30. In the context of Uttarakhand, specific actions are
required to discourage valley dumping particularly by roadside
dhabas/restaurants and house dwellers. For such
establishments, awareness and punitive actions need to be
taken. Further, tourists visiting the State need to be made
aware for prohibiting ‘use and throw’ of non-biodegradable
waste. The Tribunal, vide order dated 08.02.2023 in OA
No. 561/2022, UrvashiShobhnaKachari vs. Union of India
&Ors., while dealing the issue relating to violation of
environmental norms along the pilgrim tracks of Kedarnath,
Hemkund Sahib, Yamunotri and Gomukh has observed and
directed on management of waste and the relevant part of the
order is reproduced below:

“6. ... The action plan may also include
discouraging use of food and products packed in non-
biodegradable  packaging material, encouraging
depositing waste at designated places, involving
citizens — the youth, house-wives and senior citizens in
guiding tourists in maintaining cleanliness and hygiene.
The taxi drivers and bus drivers may also be involved in
creating awareness among the tourists. The execution
of action plan may be duly monitored in the light of

i

Digtrict Magistrate
Rudrapraysg
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experience gained, the plan may be revised periodically
every seasons or as per need. Waste
processing/management facilities for bio-degradable
and non-biodegradable waste may be set up at
appropriate locations which may be set up on contract
basis or otherwise, using best practices on the subject.
Requisite funds be allocated at district and gram
panchayat level for execution of action plan which may
be monitored at District Magistrate level and finally
supervised by the Chief Secretary.”

X XXXXXXX
X XXXXXX

61. In view of above, we accept the prayer of the Chief
Secretary that instead of this Tribunal levying compensation,
the Administration itself will ensure availability of Rs. 200
crores by transferring the amount in a separate ring-fenced
account within one month to be operated as per directions of
the Chief Secretary. Chief Secretary may review progress of
work afleast once a month as already directed and by District

Magistrates at district level and reporting to Chief Secretary.

X XXXX

63. Further, six monthly progress reports with verifiable
progress may be filed by the Chief Secretary with a copy to

ﬁ'{}? N the Registrar General of this Tribunal by e-mail at judicial-
2(.?/ A 4 ngt@gov.in preferably in the form of searchable PDF/OCR
( j&*ﬁ@f
District Magistrate

Rudraprayag
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Support PDF and not in the form of Image PDF. Copies
thereof may be furnished to the NMCG, MoUD and CPCB and
also be placed on the website of the State Government.

A copy of this order be forwarded for compliance to the
Chief Secretary, Uttarakhand, Secretary, Ministry of Housing
and Urban Development, MOEF&CC, Gol, Secretary, Ministry
of Defence, Gol, DG, MES, DG Defence Estates, Ministry of
Chemicals and Fertilizers, Gol, Ministry of Agriculture, Gol,
National Mission for Clean Ganga and CPCB, by e-mail.

On report being filed with the Registrar General of this
Tribunal, the same may be placed before the Bench, if found
necessary.”

Therefore, it is relevant to mention herein that the Chief
Secretary, Govt. of Uttarakhand is also supervising the progress
of solid waste management including District Rudraprayag,
Uttarakhand and the action taken process is under the
supervision of the Chief Secretary in compliance of the directions

passed by this Hon'ble Tribunal.

‘ o ‘m S Didtrict ’ﬂagistfate
-~ : Rudraprayag
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4. That in the meantime, one ShashikanthPurohit, who is not
original applicant in the original application, filed the present
Execution Application before this Hon’ble Tribunal and the same
was listed for hearing before this Hon'ble Tribunal on 08.08.2023,
after hearing this Hon'ble Tribunal passed the following
directions:-

(13

4. A direction was issued to the Chief Secretary,
Uttarakhand, Additional Chief Secretary, Environment and
Forest, Uttarakhand, DGP, Uttarakhand, Director, G.B. Pant
National Institute of Himalayan Environment & Sustainable
Development, Director, Wildlife Institute of India, Dehradun,
District Magistrates, Rudraprayag and Uttarkashi, Chairmen,
ZilaPanchayats, Rudraprayag and Uttarkashi Districts to take
further actions in light of report submitted by the Committee
and in view of the directions of this Tribunal.

5. According to the applicant, no steps have been taken
to take remedial measures by the authorities concerned.
Aggrieved by the inaction on the part of the Administrative
Authorities, the applicant filed this Execution Application. The
contention as raised by the learned Counsel for the applicant
shows that the orders have not been complied with and no
remedial action has been taken. In view of above, UEP&PCB
and District Magistrates, Rudraprayag and Uttarkashi are

e
Diefrict Magistrate

Rudraprayag
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directed to submit the action taken report in compliance of the
order dated 08.02.2023 quoted above within three weeks by e-
mail at judicialngt@gov.in preferably in the form of searchable
PDF/OCR Support PDF and not in the form of Image PDF. We
further direct Additional Chief Secretary, Environment and Forest,
Uttarakhand to furnish status on meeting/review conducted by the
Committee under the Chairmanship of Chief Secretary,
Uttarakhand in three weeks.
6. List for further consideration on 04.09.2023.
7. A copy of this order be forwarded to UEP&PCB and
District Magistrates, Rudraprayag and Uttarkashi by e-mail for
compliance.”

A copy of the order dated 8.8.2023 is annexed hereto and marked
as ANNEXURE-2.

. That it is respectfully submitted that in compliance of the directions

passed by this Hon'ble Tribunal vide its orders dated 8.2.2023 and
8.8.2023, a meeting of officials / representatives of all the
concerned department involved in management of yatra was
called upon on 17.08.2023 with regard to action already taken in
compliance of the directions and with regard to proposed action
plan and a report was also prepared by the Chief Development
Officer, Rudraprayag vide letter no. 1006 dated 23 August, 2023,
copy of the said report along with all the relevant enclosures is
annexed hereto and marked as ANNEXURE-3 for kind
consideration of this Hon’ble Tribunal. The copy of the said report
has also been mailed at judicialngt@gov.in in the form of
searchable PDF.
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7. In view of the facts and circumstances as explained hereinabove
sincere efforts are taken by the District Administration in
compliance of the directions passed by this Hon'ble Tribunal, the
same may kindly be accepted by this Hon’ble Tribunal and the
deponent hereby undertakes to comply with every direction

passed by this Hon'ble Tribunal.
g)f i istrate
ot
VERIFICATION

|, the deponent above named do hereby verify and say that the
contents of my above report by way of affidavit are true and correct
to my knowledge based on record, no part of it is false and nothing
material has been concealed there from. The legal submissions are
further true as per legal advice received and believed to be true and

LT

correct.

Verified by me at&w Uﬂarakhand on this 29 day of
August, 2023. Mb ‘
B istrate

) ‘)ﬂb Filed by:

advos dte/Notar2/ %
R.No 08/107) 201¢ 3L
2" holi {Runranraus. HUL VERMA]

Additional Advocate General for State of Uttarakhand
/Respondent

137, Tower No.10, Supreme Enclave,

Mayur Vihar Phase-l, Delhi-110091

Mobile No. 9717706032

Email- advrahulverma9999@gmail.com
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Item No. 02 Court No. 1

BEFORE THE NATIONAL GREEN TRIBUNAL
PRINCIPAL BENCH, NEW DELHI

(By Hybrid Mode)

Original Application No. 561/2022

Urvashi Shobhna Kachari Applicant

Versus

Union of India & Ors. Respondent(s)

Date of hearing: 08.02.2023

CORAM: HON’BLE MR. JUSTICE ADARSH KUMAR GOEL, CHAIRPERSON
HON’BLE MR. JUSTICE SUDHIR AGARWAL, JUDICIAL MEMBER
HON’BLE MR. JUSTICE ARUN KUMAR TYAGI, JUDICIAL MEMBER
HON’BLE DR. AFROZ AHMAD, EXPERT MEMBER

Applicant: Mr. Raj Panjwani, Senior Advocate with Ms. Esha Dutta, Advocate
Respondents: Mr. Rahul Verma, AAG for the State of Uttarakhand

Mr. Thakur Sumit, Advocate for MoEF & CC
Mr. Mukesh Verma, Advocate for UKPCB

ORDER

) Grievance in this application is against large scale unregulated
violation of environmental norms along the pilgrim tracks of Kedarnath,
Hemkund Sahib, Yamunotri and Gomukh pilgrimage centres in
Uttarakhand. Such violations inter alia consist of indiscriminate disposal
of plastic and animal waste, unregulated human waste, unregulated
equine dung/waste/carcasses. More than 19 lakhs pilgrims visit such
places about 20,000 equines are used in a season. There is no
infrastructure to handle environmental issues arising out of such visits
and related activities. There is breach of public trust doctrine by the State

authorities in remedying the violations. Though regulation of number of
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pilgrims and equines was proposed by the Uttarakhand Government vide

orders dated 30.04.2022 and 10.05.2022, the same was not enforced.

The applicant has mentioned following details of places and activities in

this regard:

2.

“A. District Rudraprayag (Kedarnath Dham)

Total length of the track - 18 Kilometers
Starting point - Gaurikund Ghoda Padav
End Point - Rudrapoint Ghoda Padav
Number of equines used 12,000 to 14,000

Nearest water body-River Mandakini (Tributary of River
Alaknanda which in turn flows into the River Ganges).

B. District Chamoli (Hemkund Sahib)

Total length of the track - 19 Kilometers
Starting point - Pulna

End Point - Hemkund Sahib (via Ghaghariya)
Number of equines used 2,000 to 3,000

Nearest water body -River Alaknanda (Source Stream of River
Ganges).

C. District Uttarkashi (Gangotri-Gomukh Dham)
Total length of the track - 18 Kilometers
Starting point Gangotri Dham (Ghoda Padav - 700m from
temple)
End Point -Gomukh
Number of equines used 200

Nearest water body River Bhagirathi (Headstream of the River
Ganges)

D.

District Uttarkashi (Yamunotri Dham)

Total length of the track - 5 Kilometers (18 kilometers from
Hanuman Chatti)

Starting point - Janki Chatti Ghoda Padav

End Point - Yamunotri Dham Ghoda Padav

Number of equines used - 6,000 to 8,000

Nearest water body - River Yamuna (Tributary of the River Ganges).”

Vide order dated 12.08.2022, the Tribunal sought a factual report

in the matter from Regional Director, CPCB, Uttarakhand, nominee of

MoEF&CC, Uttarakhand State PCB and nominee of G.B. Pant Institute of

Himalayas.
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3. Accordingly, the Committee has filed its report on 10.01.2023 after
undertaking visit to the sites. The report fairly acknowledges that
infrastructure for waste management is inadequate. Equine excrement,
solid garbage, and plastic waste were observed on and around the tracks
and in the valley. Soak pit toilets were overflowing with waste or the
toilets were not working. Public toilets were insufficient for the number of
visiting pilgrims. During peak hours, there was possibility of a very bad
scenario regarding the management of solid/plastic garbage and track
cleaning. 15,63,278 pilgrims visited in 2022. Govt. of Uttarakhand has
restricted number of pilgrims to 13,000 per day. During interaction with
local people, it was found that the number exceeded during May to July
every year. Handling of the excrement and wastewater produced by
equine and mules lacked scientific mechanism. Dung was either lying on
tracks or swept to side of the tracks. Shelter and space available for
horses and mules were insufficient. If any mules/equines die during
tracking, the insurance provider takes 3-4 days to verify the factual
status for reimbursement of losses. After being verified by the insurance
provider, dead mules and horses are buried. When the number of
pilgrims is higher, owners of mules and horses strive to make the most
excursions in a single day, harming the mules and horses in the process.
According to conclusion of the Committee, preliminary carrying capacity
assessment of mules/equines on the track path has been done. Socio-
ecological criteria based extensive study is required. A system for
managing and regulating people in pilgrimage locations, especially during
peak season, should be developed (April, May and June). Solid and
plastic waste, and site-specific mechanisms for its collection and
transportation should be devised. Agency needs to set up solid waste
processing plants. Plastic waste should be collected and disposed of
through registered recyclers. Agency should provide adequate space at

3
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ghoda padav/shelter. Dung generated from shelter and back should be
cleaned at regular interval and disposed of as per the Solid Waste
Management Rule, 2016. Government or Agency should provide a team of
veterinarians to every pilgrimage site to ensure adequate care of mules
and horses and to prevent animal abuse. System should be established to
make sure that the post-mortem and verification of insured deceased
mules doesn't take too long, and that they are disposed of in accordance

with CPCB guidelines. Relevant extracts from the report are:

w31 Kedarnath Track, Uttarakhand

Kedarnath temple is located in Rudraprayag district, on
the Garhwal Himalayan range on the shores of Alaknanda
river, a tributary of Ganga in the state of Uttarakhand,
India at Elevation of approx. 3583 m above the sea level.
According to Hindu legends, the temple was initially built by
the Pandavas, and is one of the twelve Jyotirlingas, the
holiest Hindu shrines of Shiva. The Pandavas were
supposed to have pleased Shiva by doing penance in
Kedarnath. The temple is open to the general public only
between the months of May and October. During the winters,
the vigraha (deity) of the temple is carried down to Ukhimath
to be worshipped for the next six months. The temple is not
directly accessible by road and has to be reached by a
18kilometres wuphill trek from Gaurikund. Pony, mule,
manchan service and Helicopter services are available to
reach the temple and complete Kedarnath darshan. As
informed by the Rudraprayag administration, the Temple
opens for the pilgrims on 4.00 am to 4.00 pm

3.1.1 Solid Waste and Plastic Waste Management:

i. Zila Panchayat, Rudraprayag (hereafter referred as
"agency") is authorized agency for management of solid and
plastic waste in entire track.

ii. M/s Shulabh International Pvt. Ltd. has been given the job
of clearing up waste along the Gaurikund-Kedarnath Track
by Zila Panchayat Rudhraprayag.

ii. According to reports, 80 sweepers were assigned to
clear the track from Khankhra to Sonprayag. However,
during investigation it was observed that the tracks had
not been cleaned. The track was smeared in poop, solid
trash, and plastic waste.

w. No waste processing plant was built at Rudraprayag for
management of solid and plastic waste generated from
Kedarnath track. According to reports, solid and plastic
waste are collected and dumped into Nagar Palika
trenching area, which is against the Solid Waste
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Management Rules 2016 and Plastic Waste Management
Rules, 2016 as amended.

Very poor solid/plastic waste management was noticed
during the inspection. The agency hasn't given adequate
details about the methods for collecting, transporting, and
disposing of solid and plastic waste.

The quantity of non-biodegradable waste collected by the
agency from 2019 to 2022 (Table 2) is as below:

Table 2. Collection of non-biodegradable waste

from the Kedarnath Track

Year 2019 2020 2021 2022

Quantity (in Kg) 700 200 300 900

vit.

VL.

Xl

XIL.

Xl

During the visit, equine excrement, solid garbage, and
plastic waste were observed on and around the track and
in the valley.

It was also observed that some locations had soak pit toilets
that were overflowing with waste, and others had non-
working toilets.

It was remarked during the visit by the inspection team that
the public toilets appeared insufficient for pilgrims.

The agency also informed the team that more people visit
between May and July each year than during other months.
During peak hours, the possibility of a very bad scenario
regarding the management of solid/plastic garbage and
track cleaning cannot be ruled out.

It has also been observed that the number of pilgrims has
exponentially increased since the Covid 19 pandemic.

It is evident from above graph that 1563,278 pilgrims
visited in 2022 as compared to 1,330,551 and 2,42,712
pilgrims in year 2020 and 2021 respectively.

Govt. of Uttarakhand has restricted number of pilgrims to
13,000 per day. But, during interaction with local people,
number exceeded during May to July of every year.

3.1.2 Equines/Mules and its waste management:

L

iL.

iL.

Zila Panchayat, Rudraprayag (hereafter referred as
"agency") is authorized agency for management of
Equines/mules in the track. It is informed that tender is
awarded to agency/contractor for management of
Equines/mules based on bidding process.

During the visit, the handling of the excrement and
wastewater produced by equine and mules lacked a
mechanism. Dung was etther laying on track or swept to
side of the tracks.

The shelter and space available for horses and mules were
likewise insufficient.

ii. According to data provided by the agency, the
number of registered mules/equines deputed in the
Kedarnath track is as follows:

Table 3. Number of registered mules in the Kedarnath Track
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Year 2019 2020 2021 2022

Registered mules/equines 7636 372 1744 8761

w. The committee has received no information from Zila
Pachayat, Rudraprayag, regarding the number of dead
mules or horses, the number of insured mules, the status
of postpartum care, or the status of the deputies serving as
veterinary doctors in Kedarnath for mules or horses.

v.  During discussions with some mule owners, it was learned
that during peak season, the number of mules and horses
increased in comparison to the number of registered mules
and horses.

vi. It is informed that if any mules/equine die during tracking,
the insurance provider takes 3-4 days to verify the factual
status for reimbursement of losses. After being verified by
the insurance provider, dead mules and horses are buried
using deep burial methods.

vii.  Due to delay in the process of physical verification of dead
mules/equines, the equine's body may begin to degrade,
complicating disposal through deep burial.

viii.  The committee was informed during the visit that when the
number of pilgrims was higher, the owners of mules and
horses strove to make the most excursions possible in a
single day, harming the mules and horses in the process.

ix. During the visit, it was observed that there appeared to be
more pilgrims than infrastructure for managing pilgrim
traffic, solid garbage, plastic waste, and the manure of
mules or horses.

x. It is also informed that the number of the pilgrims
increased during some special days on Hindu calendar.

3.2 Gangotri Track, Uttarakhand

Gangotri, one of the chardhams (the most sacred pilgrimage circuits in
northern India with four holy destinations), is in Uttarkashi, a small
town with the temple of Goddess Ganga at its heart. Gangotri is
nestled among lofty Garhwal Himalayan peaks, glaciers, and dense
forests and is one of the highest pilgrimages in India (approx. 3,415 m).
Gangotri offers stunning vistas all around. According to Hindu legends,
the most sacred of all rivers, the Ganges (or Ganga), descended from
heaven to earth at Gangotri when Lord Shiva released the mighty river
from his locks. The actual origin of the river is at Gaumukh in the
Gangotri glacier, 18 km away from Gangotri and accessible by
trekking. After it originates in Gaumukh, the river is known as
Bhagirathi, and it acquires the name "Ganga” after the river Alaknanda
merges into it near the town of Devaprayag. Every year on Diwali, the
temple closes and reopens on Akshaya Tritiya. In winter, the idol of the
goddess is kept at Mukhba village, near Harsil.

3.2.1 Solid Waste and Plastic Waste Management:

.  Zila Panchayat Uttarkashi (hereafter referred as ‘agency') is
authorized agency for management of solid and plastic waste in
entire track.

ii. Itis reported that only three (03] sweepers were deputed to clean the
track from Gangotri to Gomukh. Howeuver, during the inspection, it
was Observed that the tracks had not been cleaned. The truck was
littered with dung, solid waste, and plastic waste.
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There is no waste processing plant at Gangotri to manage the
solid and plastic waste generated from Gomukh. The waste is
being collected and disposed off in Nagar Palika trenching
ground Barkot. This is in violation of the provisions of the Solid
Waste Management Rules 2016 and the Plastic Waste
Management Rules, 2016 as amended.

During the visit, very poor management of solid and plastic waste
was observed. The agency has not provided a proper collection,
transportation, and disposal system for solid and plastic waste.

The quantity of non-biodegradable waste collected from Gangotri
and Yamunotriby the agency during 2019 to 2022 is as below: -

Table 4. Amount of non-biodegradable waste collected from
Gangotri and Yamunotri

Year

2019 2020 2021 2022
Nil it

Quantity(in qq) 70 100

Ui
i,
VL.

ix.

During the visit, plastic waste, solid waste and equines dung were
found near the track and nearby track valley.

The graph indicating number of registered people visit during
Gangotri yatra from 2019 to 2022 is depicted in fig 6.

It is evident from above graph that 4,85 688 pilgrims visited in 2022
as compared to 9,96,796 pilgrims in year 2019.

It is also informed that during May to July of every year, crowd
escalates higher number as compared to other months. Possibility of
very poor situation with respect of solid/plastic waste managemerit
as well as track cleaning cannot be ruled out during peak time.

Gout. of Uttarakhand has restricted number of pilgrims to 8000 per
day. But, during interaction with local people, number exceeded
during May to July of every year.

3.2.2 Equines/Mules and its waste management:

XL

XL

XL

xiv,

XU.

Zila Panchayat, Uttarkashi (hereafter referred as ‘"agency') is
authorized agency for management of Equines/mules in the track. It
is informed that tender is awarded to agency/contractor for
management of Equines/ mules based on bidding process.

During the wisit, the handling of the excrement and wastewater
produced by equine and mules lacked a mechanism. Dung was
etther laying on track or swept to side of the tracks.

The shelter and space available for horses and mules were likewise
nsufficient.

Number of registered mules/equines deputed in Gangotri to Gomukh
track as per information provided by the agency is presented in
Table 5.

Table 5. Number of registered mules/equines deputed in
Gangotri to Gomukh track

Year 2019 2020 2021 2022
Registered 15 0 0 15
mules/equanies

The committee has not received information from Zila Pachayal,
Uttarkashi, regarding the status of postpartum procedures
performed and the status of deputising veterinary doctors on track
for Mules and horses.
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xvi. During interaction with some of owner of mules, it is informed that
during peak season mules/equines were also increased as against
registered mules/equines.

xvit. It is informed that if any mules/equine died during tracking,
insurance provider takes time to verify the fuctual status for
reimbursement of losses. Dead body of mules/equines is disposed
off by deep burial methods after verification by insurance provider.

xvifi. Due to delay in the process of physical verification of dead
mules/equines, the equine's body may begin to degrade,
complicating disposal through deep burial,

xix. The committee was informed during the visit that when the number
of pilgrims was higher, the owners of mules and horses strove to
make the most excursions possible in a single day, harming the
mules and horses in the process.

xx. Durning the wisit, it was observed that there appeared to be more
pilgrims than
infrastructure for managing pilgrim traffic, solid garbage, plastic
waste, and the manure of mules or horses.

xxi, During visit, it was observed that on some special days on Hindu
calendar the number of the pilgrims increased drastically.

3.3 Yamunotri Track, Uttarakhand

Yamunotri, also known as Jamnotri, is the source of the Yamuna River
and the seat of the goddess Yamuna in Hinduism. It is located in the
Garhwal Himalayas district of Uttarkashi. The Yamunotri Temple is
dedicated to the Yamuna, the second-most sacred riwer after the
Ganges. A dip in the River Yamuna ts said to protect one from untimely
death. Devotees either walk or ride a palanquin or a pony to reach the
temple (around 3,233 m above sea level) fram Janki Chatti, a steep
trek of about 14 km that takes about 3 to 4 hours. The temple of
Yamuna closes its portals as winter approaches on Yama Dwitiya (the
second day after Diwali or on Bhai Dooj) and then reopens again. On
Akshaya Tritiya (occurring in April/May), Devi's winter address is
Kharsali village, where she reaches in a palanqguin and will remain for
the entire period of winter.

3.3.1 Solid Waste and Plastic Waste Management

L.  Zila Panchayat Uttarkashi (hereafter referred as "agency') is
authorized agency for management of solid and plastic waste in
entire track.
ti. The Yamunotri track was allegedly cleaned by sixty (60)
sweepers. However, during the inspection, it was observed that the
tracks had not been cleaned. Dungs, solid waste, and plastic
waste were either on or in a track valley leading to the Yamunotr
River.

iit.  Janki Chatti has no waste processing plant for the treatment of
solid and plastic waste generated by track, According to reports,
solid waste and plastic waste are collected and disposed off in
Nagar Palika trenching grounds, in violation of the provisions of the
Solid Waste Management Rules, 2016 and the Plastic Waste
Management Rules, 2016 as modified.

iv. The agency has installed compactor for plastic waste, but it wasn't
operational.

v.  During visit, very poor management of solid/plastic waste was
observed. Agency has not provided proper collection, transportation
and disposal system for solid and plastic waste.

vi, The quantity of non-biodegradable waste collected (Gangotri and
Yamunotri) by the agency from 2019 to 2022 is presented in Table
6.

Table 6. Amount of non-biodegradable waste collected
(Gangotri and Yamunotri)
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Year 12019 2020 12021 12022
Quantityfin Kg) |70 Nil il 100

)

vii, ~ During the inspection, plastic waste, solid waste, and horse dung
were observed close to the track and in the valley next to the track.

viii. During the visit, the soak pit toilet system that was installed in
some locations was found to be full of waste and some toilets were
Sfound to be dysfunctional.

. It was observed during the uvisit that the public toilets appeared
insufficient for pilgrims.

X It is also informed that during May to July of every year, crowd
escalates higher number as compared to other months, Possibility
of very poor situation with respect of solid/plastic waste
management as well as track cleaning cannot be ruled out during
peak time.

XL The graph indicating number of registered people visit during
Yamunotri and Gangotri yatra from 2019 to 2022 is depicted below
in fig 8.

xit. It is evident from above graph that 4,85,688 pilgrims visited in
2022 as compared to 9,96,796 pilgrims in year 2019,

xiii. During visit, there was no solid waste/ equine dung collection pit
and plastic waste management system was developed in
Yamunotri Track.

xiv.  Govt. of Uttarakhand has restricted number of pilgrims to 5000 per
day. But, during interaction with local people, number exceeded
during May to July of every year.

3.3.2 Equines/Mules and its waste management:

xv. Zila Panchayat, Uttarkashi (hereafter referred as “agency’) 1s
authorized agency for management of Equines/ mules in the track.
It is informed that tender is awarded to agency/contractor for
management of Equines/ mules based on bidding process.

xvi. Number of registered mules/equines deputed in Janki Chatti to
Yamunotri track, number of dead mules/ equines and insured
mules/ equines as per information provided by the agency is
presented in Table 7.

Table 7. Number of registered mules/equines deputed in Janki
Chatti to Yamunotri track

Year 2019 |2020 (2021 2022
Registered mules/equines 1500 0 0 12900
Insured mules/equines 50 0 o 1200
Dead mules/equines 68 0 0 35

xvit.  The shelter and space that were offered to horses and mules were
likewise insufficient.

xviii. During the visit, it was observed by the committee that there was
no developed mechanism for managing the excrement and
wastewater produced by equine and mules. Dung was swept Lo
the side of tracks.

xix.  Zila Pachayat, Uttarkashi has not provided information to the
committee regarding the status of postpartum procedures and the
situation of the appointment of veterinary doctors to the Gomukh
and Yamunotri track for Mules and Eqiunes.

b Interaction with mule owners revealed that during peak season,
the number of mules and horses was also higher than the number
of registered mules and horses.
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xxI. If any mules or horses die during tracking, the insurance provider
takes time to verify the factual status for reimbursement of losses.
After being verified by the insurance provider, dead mules and
horses are buried using deep burial methods.

xxii. ~ Due to delay in the process of physical verification of dead
mules/equines, the equine’s body may begin to degrade,
complicating disposal through deep burial.

xxiit.  The committee was informed during the visit that when the number
of pilgrims was higher, the owners of mules and horses strove to
make the most excursions possible in a single day, harming the
mules and horses in the process.

axiv.  During the visit, it was observed that there appeared to be more
pilgrims than infrastructure for managing pilgrim traffic, solid
garbage, plastic waste, and the manure of mules or horses.

XX It is also informed that the number of the pilgrims increased during
some special days on Hindu calendar.

3.4 Hemkund Sahib Track, Uttarakhand

Hemkund Sahib (also spelled Hemkunt), formally known as
Gurudwara Shri Hemkund Sahib Ji, isa Stkh place of worship and
pilgrimage site in Chamoli district, Uttarakhand, India. This
beautiful gurudwara is situated at an altitude of around 4,329 m,
on the bank of the pristine Hemkund Lake. Surrounded by snow-
capped peaks, the gurudwara's picturesque natural settings and
trek routes, including the one to the Valley of Flowers, make it a
popular destination for trekkers and tourists. Himganga, a small
stream, originates from the lake. It is said Lakshmana, the younger
brother of Lord Rama from the epic Ramayana, regained his health
by meditating on the banks of Hemkund after the severe injuries he
received in the war. The Lakshmana temple is sald to have been
built at the place where Lakshmana meditated. Among the
essential seven day stretch of June and the principal seven day
stretch of October, is the Hemkund Sahib Yatra Uttarakhand
broadly wide-spread. Because of snow, it's inapproachable from
October to April. In can likewise, Sikh pioneers show up to re-
establish the course, called "Kar Seva.” Hemkund Sahib is the
world's loftiest Gurudwara.

Despite being validated in Guru Gobind Singh's biography, Shri Hemkund
Sahib stayed resigned for right around two centuries.

It is the world’'s The Valley of vegetation is without a doubt near
Hemkund

Sahib, which is an UNESCO worldwide chronicled past site on the web.
It is recognized for its elevated bloom covered glades and particular
foliage. In like manner, it's the world's handiest Gurudwara that stick
at any such high pinnacle.

About 3 kilometres (1.9 mi) from Gobinddham is the 5-kilometre

(3.1 mi) long Valley of Flowers. The Indian Government has
declared this valley a national park. It is situated in Nanda Deuvt
Bio Reserve, and all activities are carefully regulated to preserve
the valley in pristine condition.
Total length of Govinddham to Hemkundsahab is approx. 19
kilometres. Helicopter service is also available between Govinddham
to the village of Ghangaria. This track can also be covered either by
walk or by mules/equines.

3.4.1 Solid Waste and Plastic Waste Management:

i. The Chamoli Zila Panchayat is the authorised agency for the
management of solid and plastic waste throughout the track.

10
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It has formed an Eco Development Commiltee, Bhyunder is in
charge of waste cleaning and management.

It is reported that forty-six (46) sweepers were deputed fo
clean the tracks of Hemkund Sahib. However, during the
inspection, it was observed that the tracks had not been
cleaned. The track was littered with dung and solid waste.
There were no waste processing plant was established for the
management of solid and plastic waste generated from track. It is
reported that solid waste is collected and disposed of at the Pulna
dumping ground, contrary to the provisions of the Solid Waste
Management Rules, 2016

Plastic garbage reportedly gets delivered to Nijamabad
vendars for recycling..

Poor solid and plastic waste management was seen
throughout the inspection. Solid and plastic garbage are not
properly collected, transported, or disposed of by the agency.
The quantity of non-biodegradable waste collected by the
agency from 2019 to 2022 is presented in table 8,

Table 8. quantity of non-biodegradable waste collected by
EDC, Bhyundar rom Hemkund Sahib trek and Valley of
flower

Year

2019 2020 2021 2022

Quantity 51 ton Nil Nil 55 on

XXUL

xxuii

vii,

VIEL

3.4.2

x1.

xii.

XilL

Xu.

During the inspection, plastic waste, solid waste, and horse
dung were observed close to the track and in the valley next to
the track.

. It was also observed during the visit that the public toilets

appeared insufficient for pilgrims.

It is also informed that during May to July of every year,
crowd escalates higher number as compared to other
months. Possibility of very poor situation with respect of
solid/plastic waste management as well as track cleaning
cannot be ruled out during peak tirne.

It is also observed that there is increase in number of
pilgrims after Covid 19 pandemic. The graph indicating
number of registered people visit during Hemkund Sahib
from 2019 to 2022 is depicted in fig 11,

It is evident from above graph that 2,55,000 pilgrims visited
in 2022 as compared to 11,000and 2,940,000 pilgrims in year
2021and 2019 respectively.

It is also informed that during May to July of every year,
crowd escalates higher number as compared to other
months. Possibility of very poor situation with respect af
solid/plastic waste management as well as track cleaning
cannot be ruled out during peak time.

Equines/ Mules and its waste management:

Zila Panchayat, Chamoli (hereafter referred as "agency') is
authorized agency for management of Equines/mules in the
track.

It is informed that tender is awarded to agency/contractor
for management of Equines/mules bused on bidding

During visit, there was no system [or management of dung
and effluent generated from eguine, mules developed. Dung
was sweep to side of the tracks,

xiv. Shelter/ space provided for equines/mules was also
inadequate

Number of registered mules/equines deputed, dead
mules/equines and percentage of insured mules/equines as

11
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per information provided by the agency s presented in table
9.

Table 9. Number of registered mules/equines deputed in
Hemkund sahib track

Year 2019 (2020 (2021 [2022
Registered mules/equines 1100 0 500 1200
No. of dead mules/equines 30 Nil 15 24
Percent of insured |30% \Nil Nil 60%
mules/equines |

xvi. The agency has not provided the committee with information

on the status of postpartum procedures performed or the
status of deputising veterinary doctors for Mules and eguines.
It has been reported that dead mules/equines are buried

and available

XVIL.
deeply.

xviii. During the visit, it was observed that the number of pilgrims
seemed higher in terms of the installed
infrastructure to manage the pilgrim's traffic, solid waste,
plastic waste, and mule's dung.

xix. During visit, it was informed by the committee that when
number of pilgrims was high, the owners of mules/ equine try
to get maximum trips in single days, due to those mules get
suffers.

xx. It is also informed that the number of the pilgrims increased

during some special occasion.

4. Gaps and required action

The committee has identified following gaps and the action plan

required for maintaining the proper solid waste

management is

presented in Table 11.

Table

10, Gaps and required plan of action in the study area

S.
No.

Gaps Plan for Action

1

Equine entry in the trek routes is

animals can cause ecological
disturbance of the pristine areas.

not regulated. A large number of

A soawo-ecological criteria-based
carrying  capacity  should  be
assessed and the number of
equines should be restricted as per
the study. These involves extensive
research which may be done
through a Gouvt. institution.

Proper management and
monitoring practices about the
equine health and facilities are
not available in the areas

For equine stalls, the Indian Stq
CODE OF  PRACTICE  FOR
EQUINE HOUSING 1964 should be
followed.

Solid waste management
facility is not  properly
available in the areas (except
Gangotri-Gaumukh trek route)

Management practices like source
segregation of waste, establishment
small and large bio composting pits
should be implemented in the area.
Disposal of all solid waste should
Shredder and compactor are
needed for the reducing the bulk
volume of the plastic waste.
Disposal of plastic waste should
be carried out in accordance with
the Plastic Waste Management

12
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Rules, 2016 as amended.

Data on water and soil quality is
not available.

Soil and water quality should be
monitored in regular manner for
the adjacent rivers e.q.,
Bhagirathi, Yamunotri, Saraswati
and Mandakini. All the basic
parameters (physical, chemical
and  biologieal)  should  be
monitored regularly so that the
impact of tourism and eqguines on

research done so far on the direct

soil and water quality can be
assessed.
There has been no report or| A detailed scientific study is

needed to be carried out in all the

effect of tourist in flow on| four-pilgrimage area for the

biodiversity loss in the concerned | assessment of floral and faunal

areas. diversity around dumping sites,
with long term monitoring of the
impact of tourist inflow on
biodiversity.

Lack of awareness among tourists | As tourism has shown a drastic

and the local community about the | increase in the

impact of tourism on the | sustainable tourist activities should

environment. be  practiced by  both  local
communities as well as by the
tourists.

5. Concluding Remarks and Recommendations:

It is evident from the above obhservation that solid and
plastic waste management is very poor in the pilgrim
tracks, viz. Kedarnath, Yamunotri, and Hemkund Saheb.
However, Gangotri-Gomukh trek has moderate level of
management for solid waste which need to be
strengthened. On the track, there was solid and plastic
waste as well as mules/equines dung. No proper
collection, transportation and disposal system for solid
waste, plastic waste and dung was observed. Waste is
swept to the side of the track by sweepers working to
clean the tracks. The shelter/ghodapadav was found to be
in extremely poor condition. In comparison to registered
mules/equines, there are fewer and smaller shelters. All
Sfour pilgrim tracks have a dung heap at the shelter place.
Disposal mechanism of dead body of mules/equines is not
defined. Hence, Zila Panchayat, Chamoli, Rudraprayag
and Uttarkashi may be directed to comply with following
recommendations:

a. An initial level carrying capacity assessment of
mules/equines on the track path is being done by
GBPNIHE using preliminary data provided by the
district authorities/agencies {Annexure-2). However,
a socio-ecological criteria based extensive study is
required for the carrying capacity assessment of all
the pilgrim tracks through reputed govt. Institute and
accordingly allow pilgrims to visit. A system for

13
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managing and regulating people in pilgrimage
locations, especially during peak season, should be
developed (April, May and June).

b. The agency shall collect all solid and plastic waste,
and site-specific mechanisms for its collection and
transportation should be devised.

c. The agency needs to setup a solid waste processing
plant. All solid waste should be properly
treated/disposed off as per the Solid Waste
Management Rule, 2016.

d. Plastic waste should be collected and disposed off
through registered recyclers.

e. The agency should provide adequate space at
ghodapadav/shelter. Dung generated from shelter and
track should be cleaned at regular interval and
disposed off as per the Solid Waste Management Rule,
2016.Dung at track should be cleaned at reqgular
interval and immediately send to treatment area

f Agency should ensure proper treatment of liquid waste
generated from mules/equines.

g. The State Government or Agency should provide a team
of veterinarians to every pilgrimage site to ensure
adequate care of mules and horses and to prevent
animal abuse.

h. A system should be established to make sure that the
post-mortem and verification of insured deceased mules
doesn't take too long, and that they are disposed of in
accordance with CPCB guidelines.

L Regular surveillance is required to ensure compliance
with the above recommendations as well as proper
enforcement of the Solid Waste Management Rules,
2016 and the Plastic Waste Management Rules, 2016,
as amended.”

4. The carrying capacity study report referred to above has been

annexed which inter-alia is as follows:

“Management plan at Chardham

1. Equine physical carrying capacity

As per IS 2734 (1964), the floor area to be provided [or each average-
size animal should be 3.5*3.0 m. In the concerned trek routes usually,
equines are used in pairs in the trek routes (Code of Practice for Equine
Housing, FAD 5: Livestock Feeds, Equipment, and Suystems). Therefore,
presently we have considered a 16 m length is required for each pair
fequine 1st (3.5m) + gap (2m) + equine 2' (3.5m) +gap for another group
(7m)). Following the above, the carrying capacity of the equines is
mentioned in the table 11.

Table 11. Carrying capacity of equines in the trek route

14



235

Length of Carrying capacity of Total number of
Name of the track equine units equines may be
trek (in Km) (1 pair of equines, Q) allowed
(TN = Q*2)
Kedarnath 18 1125 2250
Hemkund 19 1187.5 2375
sahib [
Gangotri 18 1125 [ 2250
Yamunotri 7 437.5 . 875

2. Equine housing and feeding

Further, for equine stalls, the Indian Standard CODE OF PRACTICE
FOR EQUINE HOUSING 1964 should be followed.

If considering feed of the equines, at Govindghat and Kedarnath
area, the mules mostly feed on hay, brought from Ramnagar
and Haldwani's markets. Besides giving hay and gram
(channa) to the mules, they also purchase grass from the local
villagers. The practice of grass selling began in the Bhyundar
valley. Approximately, a mule eats on an average 8-10 kg grass
per day that costs around Rs 100 and the total cost of
maintenance of a mule is more than Rs 100 per day which also
includes gram (channa) which (s an essential dietary
requirement. Sometime due to a smaller number of tourists it
becomes hard for mule owners to bear this expenditure on
mules. The local mule owners of nearby valleys go back home
and come again once they are sure that the tourists are coming
in sufficient numbers. Whereas, the mule owners from larger
distances such as (Najibabad, Bijnor, Ramnagar etc) have no
option but to stay back till the Gurudwara at Hemkund was
closed for winter. They, purchase grasses from Ghangria
market, which had set an example of community management
and sharing of resources by the community itself. The
successful management of grass economy by the Bhyundar
people despite the fact that the grasslands in Bhyundar valley
are disputed and Forest Dept. is also one of the stakeholders
highlights the concept of collective decision making and full
participation of the villagers under the concepts of social equity
and incorporation of indigenous management systems. Thus,
the traditional systems of utilization of natural resources and
the concept of community participation in decision making
Junctions well (Kala & Farooquee, 2017). Such practices may
be promoted in the concerned trek areas so that the mule
owners could get their equine feed from local resources.

3. Solid waste management

The following actions are suggested for management of sold
waste in the area:

1. Source segregation of waste should be done and for that
least two eco-friendly waste bins (biodegradable
+nonbiodegradable) are required in every 100 m distance of
the trek routes.
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2. Collected waste should be managed weekly in every trek
route.

3.  Establishment of small and large microbial bio-composting
pits(Imx1Imx1m-3mx1mxlmfor management of
biodegradable waste (Kuniyal, 2005a, 2005b) is
recommended in every 5 km distance.

4. For mule dung, drainage system may be built throughou!
the trek routes and collected dung may be converted to
bio gas. For this purpose, Further, mule dung based
biogas production units may be promoted in the areas.
(Chauhan & Saini, 2015).

5. For non bio-degrdable waste, could be brought back to the
starting point of each trek route. One shredder and waste
compactor each is needed for every pilgrim place.”

5. The report shows serious failure on the part of Administration in
the State in breach of its Constitutional responsibility for which
accountability needs to be fixed and the situation remedied on war
footing for protection of environment in fragile eco-system of Himalayas
and upholding the principle of sustainable development. This needs to be
taken up on priority at highest level in the Administration in coordination
with all concerned. Such important and sensitive responsibility should

not be left with Zila Panchayats without serious involvement of District

Administration and the State at higher levels.

6. Accordingly, we allow this application and direct the State to
forthwith take effective remedial measures in the matter. A joint
Committee of Chief Secretary, Uttarakhand, Additional Chief Secretary,
Environment and Forest, Uttarakhand, DGP, Uttarakhand, Director, G.B.
Pant National Institute of Himalayan Environment & Sustainable
Development, Director, Wildlife Institute of India, Dehradun, District
Magistrates, Rudraprayag and Uttarkashi, Chairmen, Zila Panchayats,
Rudraprayag and Uttarkashi Districts may meet within 15 days from
today to take stock of the situation and prepare road map. The
Committee will be free to meet online/offline, to undertake site visits and

interact with stakeholders. The action plan may inter alia include limiting

16
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number of vehicles, type of vehicles, number of tourists, number of
mules, consistent with the carrying capacity of eco-sensitive area. It may
review and plan infrastructure for waste management, disposal of dead
mules and other measures for protection of flora and fauna, safety
precautions, installing locations for CCTV cameras, monitoring
mechanism, control room, developing an appropriate mobile App,
preparing SOP and display boards of do's and don'ts, demarcation of
areas where activities incompatible with  environment are
prohibited /regulated, sources of funds to sustain regulatory measures,
traffic management at suitable locations, compliance of environment
norms including Water Act, Air Act and EP Act, imparting awareness and
education on environmental issues to the tourists, inhabitants and
operators. The action plan may also include discouraging use of food and
products packed in non-biodegradable packaging material, encouraging
depositing waste at designated places, involving citizens — the youth,
house-wives and senior citizens in guiding tourists 1n maintaining
cleanliness and hygiene. The taxi drivers and bus drivers may also be
involved in creating awareness among the tourists. The execution of
action plan may be duly monitored in the light of experience gained, the
plan may be revised periodically every seasons or as per need. Waste
processing/management facilities for bio-degradable and non-
biodegradable waste may be set up at appropriate locations which may be
set up on contract basis or otherwise, using best practices on the subject.
Requisite funds be allocated at district and gram panchayat level for
execution of action plan which may be monitored at District Magistrate

level and finally supervised by the Chief Secretary.

[ An action taken report in the matter may be filed with the Registrar

General of this Tribunal within two months by e-mail at judicial-

17
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ngt@gov.in preferably in the form of searchable PDF/OCR Support PDF
and not in the form of Image PDF. If found necessary, the same may be

placed before the Bench for further directions.
Subject to above, the application is disposed of.

A copy of this order be forwarded to Chief Secretary, Uttarakhand,
Additional Chief Secretary, Environment and Forest, Uttarakhand, DGP,
Uttarakhand, Director, G.B. Pant National Institute of Himalayan
Environment & Sustainable Development, Director, Wildlife Institute of
India, Dehradun, District Magistrates, Rudraprayag and Uttarkashi,
Chairmen, Zila Panchayats, Rudraprayag and Uttarkashi Districts by e-

mail for compliance.

Adarsh Kumar Goel, CP
Sudhir Agarwal, JM
Arun Kumar Tyagi, JM

Dr. Afroz Ahmad, EM

February 08, 2023
Original Application No. 561 /2022

-

[ITRVE CofYl/
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A PERVRE- 2~
Item No. 02 Court No. 1
BEFORE THE NATIONAL GREEN TRIBUNAL
PRINCIPAL BENCH, NEW DELHI

(BY HYBRID MODE)

Execution Application No. 27/2023
IN
Original Application No. 561/2022
(M.A. No. 54/2023)

Urvashi Shobhna Kachari Applicant
Versus

Union of India & Ors. Respondent(s)

Shashikanth Purohit = ——eeeeu- Applicant in EA

Date of hearing: 08.08.2023

CORAM: HON’BLE MR. JUSTICE SHEO KUMAR SINGH, CHAIRPERSON
HON’BLE MR. JUSTICE ARUN KUMAR TYAGI, JUDICIAL MEMBER
HON’BLE DR. A. SENTHIL VEL, EXPERT MEMBER

Applicant:  Mr. Raj Panjwani, Senior Advocate with Ms. [Esha Dutta, Advs. for
Applicant in E.A 27 /2023

Respondent: Mr. Rahul Verma, AAG for the State of Uttarakhand
Mr. Mukesh Verma, Adv. for UKPCB

ORDER

1. Learned Counsel for the applicant has drawn attention of this
Tribunal towards order dated 08.02.20223 passed in O.A. No. 561/2022
where large scale, unregulated violations of environmental norms along
with pilgrim tracks of Kedarnath, Hemkund Sahib, Yamunotri and
Gomukh pilgrimage centres in Uttarakhand. Such violations inter-alia
consist of indiscriminate disposal of plastic and animal waste,

unregulated human waste, unregulated equine dung/waste/carcasses.
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2. A Committee was constituted by this Tribunal in its Original
Application  which  suggests certain  remedial measures and

recommendations which is as follows:-

5. Concluding Remarks and Recommendations:

It is evident from the above observation that solid and
plastic waste management is very poor in the pilgrim
tracks, viz. Kedarnath, Yamunotri, and Hemkund Saheb.
However, Gangotri-Gomukh trek has moderate level of
management for solid waste which need to be
strengthened. On the track, there was solid and plastic
waste as well as mules/equines dung. No proper
collection, transportation and disposal system for solid
waste, plastic waste and dung was observed. Waste is
swept to the side of the track by sweepers working to
clean the tracks. The shelter/ghodapaday was found to be
in extremely poor condition. In comparison to registered
mules/equines, there are fewer and smaller shelters. All
Sfour pilgrim tracks have a dung heap at the shelter place.
Disposal mechanism of dead body of mules/equines is not
defined. Hence, Zila Panchayat, Chamoli, Rudraprayag
and Uttarkashi may be directed to comply with following
recommendations:

a. An initial level carrying capacity assessment of
mules/equines on the track path is being done by
GBPNIHE using preliminary data provided by the
district authorities/ agencies (Annexure-2). However,
a socio-ecological criteria based extensive study (s
required for the carrying capacity assessment of all
the pilgrim tracks through reputed govt, Institute and
accordingly allow pilgrims to wvisit. A system for
managing and regulating people in pilgrimage
locations, especially during peak season, should be
developed (April, May and June).

b. The agency shall collect all solid and plastic waste,
and site-specific mechanisms for its collection and
transportation should be devised.

c. The agency needs to setup a solid waste processing
plant. All solid waste should be properly
treated/disposed off as per the Solid Waste
Management Rule, 2016.

d. Plastic waste should be collected and disposed off
through registered recyclers.

e. The agency should provide adequate space at
ghodapadav/ shelter. Dung generated from shelter and
track should be cleaned at regular interval and
disposed off as per the Solid Waste Management Rule,
2016.Dung at track should be cleaned at regular
interval and immediately send to treatment area

f. Agency should ensure proper treatment of liquid waste
generated from mules/equines.

g. The State Government or Agency should provide a team
of veterinarians to every pilgrimage site to ensure

2
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adequate care of mules and horses and to prevent
animal abuse.

h. A system should be established to make sure that the
post-mortem and verification of insured deceased mules
doesn't take too long, and that they are disposed of in
accordance with CPCB guidelines.

i.  Regular surveillance is required to ensure compliance
with the above recommendations as well as proper
enforcement of the Solid Waste Management Rules,
2016 and the Plastic Waste Management Rules, 2016,
as amended.”

3. The Tribunal vide order dated 08.02.2023 further observed as

follows:-

“5.  The report shows serious fatlure on the part of Administration
in the State in breach of its Constitutional responsibility for which
accountability needs to be fixed and the situation remedied on war
footing for protection of environment in fragile eco-system of
Himalayas and upholding the principle of sustainable development.
This needs to be taken up on priority at highest level in the
Administration in coordination with all concerned. Such important
and sensitive responsibility should not be left with Zila Panchayats
without serious involvement of District Administration and the State
at higher levels.

6 Accordingly, we allow this application and direct the State to
Jorthwith take effective remedial measures in the matter. A joint
Committee of Chief Secretary, Uttarakhand, Additional Chief
Secretary, Environment and Forest, Uttarakhand, DGP, Uttarakhand,
Director, G.B. Pant National Institute of Himalayan Environment &
Sustainable Development, Director, Wildlife Institute of Inda,
Dehradun, District Magistrates, Rudraprayag and Uttarkashi,
Chairmen, Zila Panchayats, Rudraprayag and Uttarkashi Districts
may meet within 15 days from today to take stock of the situation
and prepare road map. The Committee will be free to meet
online/offline, to wundertake site visits «and interact with
stakeholders. The action plan may inter alia include limiting number
of vehicles, type of vehicles, number of tourists, number of mules,
consistent with the carrying capacity of eco-sensitive area. It may
review and plan infrastructure for waste management, disposal of
dead mules and other measures for protection of flora and fauna,
safety precautions, installing locations for CCTV cameras, monitoring
mechanism, control room, developing an appropriate mobile App,
preparing SOP and display boards of do’s and don’ts, demarcation
of areas where activities incompatible with environment are
prohibited/regulated, sources of funds to sustain regulatory
measures, traffic management at suitable locations, compliance of
environment norms including Water Act, Air Act and EP Act,
imparting awareness and education on environmental issues fo the
tourists, inhabitants and operators. The action plan may also include
discouraging use of food and products packed i non-biodegradable
packaging material, encouraging depositing waste at designated
places, involving citizens - the youth, house wives and senior
citizens in guiding tourists in maintaining cleanliness and hygiene.
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The taxi drivers and bus drivers may also be involved in creating
awareness among the tourists. The execution of action plan may be
duly monitored in the light of experience gained, the plan may be
revised periodically every seasons or as per need. Waste
processing/management facilities for bio-degradable and non-
biodegradable waste may be set up at appropriate locations which
may be set up on contract basis or otherwise, using best practices on
the subject. Requisite funds be allocated at district and gram
panchayat level for execution of action plan which may be monitored
at District Magistrate level and finally supervised by the Chief
Secretary.”
4. A direction was issued to the Chief Secretary, Uttarakhand,
Additional Chief Secretary, Environment and Forest, Uttarakhand, DGP,
Uttarakhand, Director, G.B. Pant National Institute of Himalayan
Environment & Sustainable Development, Director, Wildlife Institute of
India, Dehradun, District Magistrates, Rudraprayag and Uttarkashi,
Chairmen, Zila Panchayats, Rudraprayag and Uttarkashi Districts to take

further actions in light of report submitted by the Committee and in view

of the directions of this Tribunal.

5. According to the applicant, no steps have been taken to take
remedial measures by the authorities concerned. Aggrieved by the
inaction on the part of the Administrative Authorities, the applicant filed
this Execution Application. The contention as raised by the learned
Counsel for the applicant shows that the orders have not been complied
with and no remedial action has been taken. In view of above, UEP&PCB
and District Magistrates, Rudraprayag and Uttarkashi are directed to
submit the action taken report in compliance of the order dated
08.02.2023 quoted above within three weeks by e-mail at judicial-
ngt@gov.in preferably in the form of searchable PDF/OCR Support PDF
and not in the form of Image PDF. We further direct Additional Chief
Secretary, Environment and Forest, Uttarakhand to furnish status on
meeting/review conducted by the Committee under the Chairmanship of

Chief Secretary, Uttarakhand in three weeks.
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6. List for further consideration on 04.09.2023.

7. A copy of this order be forwarded to UEP&PCB and District

Magistrates, Rudraprayag and Uttarkashi by e-mail for compliance.

Sheo Kumar Singh, CP
Arun Kumar Tyagi, JM

Dr. A. Senthil Vel, EM
August 08, 2023
Execution Application No, 27 /2023
In Original Application No. 561/2022

M.A. No. 54/2023
SN 1202 L
lrmRYe Cefylr
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people  in  pilgrimage
locations especilly during
peak season. Should be
developed. (April, may and
June)
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The agency needs to setup a
solid waste processing plant.
All solid waste should be
properly treated/disposed off
the as per solid waste
management rules 2016.
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7 A system should be
established to make sure that
the post-martem and
verification of  insured
deceased mules doesn’t take
too long, and that they are
disposed of in accordance
with CPCB guidelines.

T& YResEen], SaudrT gRT aTd ol
T fF Al 5l Oe-weRr @ g B I & @

g AFf WA dde] /Hede Haex fHan
JUTT R TG B & HAdD g ! Gadm
ey &0 wgfafFreferd & & o 2)
e e & g S s 3 A ) o 2
afe w9g 01 g9 9§ Afde o B g ® g9
Hoey IReR / ugfafehcas &1 ST @1 Bl e
d "is—@eR # Blel /A R R a2
e & S @=R @ Wifte &1 a1 & aeRIfRY
U B 69 | SIREVE WTEY g WU qed
warer i @ Ry we 12 gW g A W)
Hq sqadiiy el @ wdl @ drr el Hraan]
T T Y 24 U @ MR Faru fFar s
wfEEnfaa @ fores sgures § Sricrl w@wem go
FCTIAS GYE W ATEReEE ® difae
N B9 g0 IR @ ¥9Rd Sfad ®Ie W &l
FIA Y SHIT T B, HIe-TeRl I agfed
TT ¥ SHIN WH BT PRUTE o &
(Heid—25) To7 Sl WTH W grI
74 HIS-TTR B A 9 Yd dre—wed fbar
oireT &, U 99 %41 Iy o § | e ue
#req Rurd derm & (He-io—26)

8 Regular  surveillance is
required to ensure
compliance with the above
recommendations as well as
proper enforcement of the
' solid waste management
| rules. 2016 and the plastic

T SfueT Wawee @), waudrT BRT Fad
T R wfEE S gee Ud ser wewe @
FfteTTd BERATT TET AN W WEYANT ¥ BRI
T A 13 W ) e smuer yeeE g,
FEYATT TG g 40 @Ef ) o &g amgodho
afdaw g Wodododo IR wnf g ™ &

@ i

e

& Qf"‘
757 Ry afesrd Dis riﬂ%m
SRUET

Rudraprayag




253

waste management rules
2016 as amended.

ot Sfa/AFeRT &g 03 Rwe § aifial 31
et & e | fres T At ) oW R
He—TwaN @ dlg @ RORU &) Teblel PrIaral
gff¥ea & o1 ¥ | wnfia &2 T Hodoiodo
@ WIS Hor s(daee—27) |

I & IfaRed Jaex AfeRal grr ff wardt
YaRE o Wa—any W e fear e 2

Such Practices may be
promoted in the concerned
trek areas so that the mule
owners could get their
equine feed from local
resoureces.

7@ syffeaiRer gR sEa wea T e
TR & Aife® G GEUdNT @ YIHE @t g

g, T 99 e WA g W aR @ @
oY Suerer Herar Wi 2

10

Source segregation of waste
should be done and for that
least two eco-friendly waste
bins  (Biodegradable +
nonbiodegradables) are
required in every 100 m
distance of the trek routes.

THI! SMEII), ord Frex-eee NI 3GTd HRrar
T & BeRE e IrEr "R UR Weldd 250 HI0
@I T W (Biodegradable + nonbiodegradables) el
80 WINS! dea aUl Sue Ao ®q 12 ficH
I T E

11

Collected waste should be
managed weekly in every
trek route.

TN ABRI, A ST §RI A BT
T & ufafes amr & afy gew ¥ o R
o fowmgs @@ g A # PR ¥ dow
MRIGEUe 0@ TSI PR AUANT PrAIGET HEE
TR AT AT B

12

Establishment of small and
large microbial bio-
composting pits(1m
xImxImx3mxlmxim) for
management of biodegrable
waste(kuniyal, 2005 a,
2005b) is recommended in
every 5 km distance,

YuRY SRS, G eI GNT AT SRl
T & o At w e weE effa gwr
AT ¥ DIRAYT @ O-gwRl 3l ollg I
e A W 91 g 12 few # gHcor by o
g, R ol @) i 9 8m W qureliy 8 ¥
g o gt giferal ok @ Y Aferl # gagor
TR TRGYS aF @ o gl iNgre § a9
HET H $Hgl WUV aT8q B SUAN FR GE—Tway
o & vgR § Rera s W9 @@ omar o w8
8, i fAvamer &g SrEigeEr SR OMC Waste
Management g1 fafd=1 TRl o= oy frar o <@1
2

13

For mule dung. drainage
system may be built
throught the trek routes and

collected dung may be

converted to bio gas, for this
purpose, further.mule dung

foren wdeq o RHN), wawar gRT ST
HNAl T P IR FE G4 W -l
d die-wer 3 it @ gue wews & gfend
IRIEre | PERAY q@ grA "E B FA D
AreTd ¥ wawv ywareg &) e §@ An @

a1

75 Raem e

SeugEar Di

e
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based biogas for production
units may be promoted in
the areas.

(A o TS U4 dieg Ual &) YMIdl Sraarer
TR & o w| foon vden e i@,
TEWET ¥ R M wmwmr #H oafy e 2
(He-im—28) | Sod @ ffaiRad I @ FATdT
YEE B UB-OWE @ &3 § GriRd IO
HH 8N Bfa @ afrafed g gwE amEfa
a1 T gwafad ® (Herae—20) | 39 wE H
g IUETEE G § ff gt B o @ R
ot Sgewg W 4 @RIy ded T AR W)
o U @ wiked $HET yEewmE ol
He—9wR] @ ol P UHADI, [Awgd ud
yaTdt ye frar o 8, R @ e adsieT
B I P fPE FER ThATewv, TemE vg
Ry vd wew= fsar o 9ae |

14

For non Bio- degrable
waste, could be brought
back to the starting point of
each treak route. One
shredder and waste
compactor each is needed
for every pilgrim place.

TIN AWBR, o9 FeEFd g AT BT
T & Py Y59 I At ) usfa g
et o oufite & Rum@de g 01 dERR
JETarET ® wenfya fear T 2

156

Limiting number of
vehicles. Type of vehicles
number of tourists. Number
of mules consistent with
carrying capacity of eco-
sensitive area.

16

WEAS THFNY R AWDNI, ®audrT &Rl
HTTA HRAT T B [T | MRgre 9@ ant
oo dew B RO eruw Pt gmr aoH
yfdeird ares HragR d WrewanT § O# s
gfdnr § @we 5y o9 € owr Wewam W
Nigre & 727 05 faio &t g a7 T &g [
150 STeRI /e ATEA] I Gurer B AAN FEH
#1 TS & | o TP HY W 100 ATEAT B HeATGH
8 JgAfa exft & 91 99 50 @ & Red #
G Ol ued 9al 9 R BIerTe wer

wﬁsmmaﬁw&mﬁriﬁmm
Wkl P derey Ugd gEr Av W 9o 9l

gt 21

Measures for protection of
flora and fauna, safety

precautions, installing
locatons for CCTV cameras,
monitoring mechanism,

controm room developing

el HUET waeE APPRI, ®EUIRT R IAGId
w1 T 6 W B YRET @ AuET e B
gfterra e a1 Al 9R SEEEET ¥ HeREr
F 94 13 W R e e wewE s,
SEWATT TG I 40 WHEl W Sf dew amgodlo

Far, Han' be Lovet

SEUIRT DistFict Magistrate
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an appropriate mobile app, | Gfd¥w g1 Hododiodo $R fid By T &,
preparing SOP and display | fyga Wi /e éﬁ 03 Rwe § e &
gnardsofdo’sfandDug’ts. S @ o &) R 5 R 4 amaer @
emarcation Of area WIS | afy gt A Refy § depre FrdAE griReE
activities incompatible With | o o ¥ | wa ® fReT TF A AT TR
prohibited/regulated, T 2 5 A dermy A4 RS gllust #
SUAEIT U9 Biedd g AEmd W W $UR faEar
ST Y& B

EYeEd, ool SEl B /Aed Aften,
RS / Toid §°R, 918 T aTd Hedn a7 6
WAUE SEWATT # ) derAy e Ant o) @fe
et # oifygl @ gfe & wewyel geayds @
TUEHS WIEAW /TAed IR/ T T E|
forad gemm: wer gw PuiRa mgseEs @
T T R

I g9 EEH, I9 WEFT, DeRAY FRT AT
T T 6 s S dw g At % 3R
g & o f5 a9 &7 @ vy A fdNgfm € #
w9y ¥ 9@ ¥ Al i @ afverd wen 9
w4 ¥ fafi wel ) W@ ¥ g w6 o
P GREAT B, W Qe @ fF ™ #)
BTG FoA™ B(EaH—31) |

70 W BRA wifdewer gr1 s deRA e ¥ wstaa Ry v
AT & R A T IUTEE HEVATT §RT a9HE OF B T3 SRIAE B QR
AT Y g oW 3R aifte Yeyaferm fy o @ v PR fde o @ €
il ¥ oo vyt Sur g 28—

1— &I U9 Rl JURME & FHI YeeF & IUTdl o 59 &7 A HrRa Ta IgHdl
T ¥ e gies foew after!, Sewart @ Aregq 9 ywd T fbu
o= & uftr afdss &

2— HIS-WeRl & WY YOHT F Wl 9N Y He-TwEs] $f o IrE qnf )
mﬁa%ﬁ?qﬁ%gmﬁﬁﬁwmﬁoﬁoﬁmmmmﬁﬁﬁﬁﬁm
ST YET 2|

3— eI T & WArgw @ A Anf -l ® oA U9 990 WRed
@ gftend i aifes W § gl 9 ey o1 fAmtor goify & 8 ) @ & v S
fFrafor &g 4% o= o o 7 &, o 3g e 9 gaafd @ win @ 0E 7

4—3fAT el & —ur 9 of/dl 9 gFfodl WX UeH drel 9Mia @ dsiee

I B SY TF G, I WHIT PERA P AEIH q 59 &7 A s @A
arell SRl @ e By M @) Srdard 1 2

) .
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= 5— Tied U9 UR-WwRl @ e Ya8 @ RO A9did ¥ 98 drell Herfr
F4 & ST g AT TG DI FASE B O W S el Y9I BT UTiee gRIer
fg o @ ufthar g we o TE 2

3a: VRIS, NS FAed U3 AT 5973(2) /33—UASHEL / 202223
feei® sra 12, 2023 % R M i<W & @9 H aan ffw FRiEE B9 uw 2

HeAT— RGN |
“%/ A

J= famrE ,
BEYATT |

835 Rawal 7:7)/\ ‘b)w?{:')

advor ste/Notar,
].No 09/107) 2010
> holi (Runrapraval
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el feid 17.08.2023 &7 Hlo WG gRT WitreRor # difoid o 3AEed
AT 561 /2022 AT AT HEEsl §9W YA A% s 9 g & TRy |
faeii® 08.02.2023 ®I Wo WS R WftERYT gRT @ TR GAas H A W
el @ W # st BEIRAY gTH T YR SRYaTT 9 9Rd fagel @
IRuTe & W ¥ [ e SfRe, SRuEnT B SRgsdr § 99 B A
fpar 11, [ Sue grATed @ e faer waq @HITR | T 9y agarel!

. mm el HRITH, BR9dI |
. fdemed g, Rifde @l s@rE, SloSlowHoto [T |
. EES R 9RgEd SIfan, WauamnT |

ARy SN, TR UAId BERATY |
mWﬁrgaﬂmﬁm—rra TR TTEaTd |

SRIT ARSI /pHaiRal grr et figel ) far-famst 2g
wfermT {éar Tar| 48& @1 SRl e 8-

U g e e g™ a9 & T 5 owo wsm 'Ra
UIRIhRYT & Tl Td]T HE&AT 561 /2022 W= f&Hi® 08 weaw), 2023 &I uika ameer
H ot derAr gEn A # e e W darfad ge-wws td wiedl ¥
Joaford 81 ¥ °Or, Ok 9 Wied URe & WRId ewE 9 8 @ BRI
TR0 BT BT WE! &R B W W AT IR g I AN W Oe-E@w® @)
e ffafm fhu om, de-—w=’l @ Wed td 99 amadg giawel @
TeRE, o Ufiie &1 §qfR¥d geee by W, qaiewer @ g <@ afq @
i fHy oM T ghedl T8 R el & iRy @ ufd sired by
oM & oy Wi SriEeET g o g MR fEar mar ®) sh Sere
I &1 Gegaiyd & A waiferd Ry e 8y Rrener, wawar @ st
U3 G 782 /TTAT HdRAT el /2022—23 &I 23 WRawl, 2023 U4 863 /ATAT
TR e /2023—24 &I 19 3Bid, 2023 & gwv fafr=r fwm / aiftresRat /

i
Fae_ Uaw WWL& .
Distri istrate
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22| kI3 BRlkk xh ik lklk (@ DRaB—QIR [3+h Pbd Parhe
GRig) |2 Ibls Ikg) lklp bd lBph kedMbd MBS likp| biihiih
blefiph 1& pheR—2IR PIb kI3 DRIBR M lkik biR fkikMbd I e
=Rl IRIAD
blieble bblth] khp] bRbh ¢ PRaR—S|R M plk lklk [MB LIRPKSG
plegipoglpfish ek —lmibke (@ kRIbMh $© PhaB—gla ke b lklk T

| B Un Ikd] Digjely I (BUnlblie b J2ib IR Gh 13 Ihplh
& lpigle Rigl g Ikl 122k pioy L3I D12 05 bd 3 Ikl lk| Bhlp
I b3lb 19013 05 Dlrbulbl WO ®b Sabll B LibKLR |2 IRk lkg)
lhabk AbIRY 1 bhkbjk dh (b3Ib A3 Dl blin B Likb| b3b3h khf [
R bd Bln lohBK | b3lb bhie RIB Yale]: bRilk e ¢l IRL lRRd
Blrbie [MB [IRKSW ‘RoRe b3bilh Rkt bRIBR BOADIE hRE

12 pl ol RIS 1ablB 1o LUk L3Ik Stk SaBRUe b)
b3lb 00€ b 2hIDIR ‘L3Ib 06 L LibKL|R biteh B2 Lidb lh lo L3Ik ¢
lREllr |3 [PIS | BUN hbablR kel bh kU InkSK lb L3Ib & Dhelbih
BRig) ‘2 bl ik B R h@ plbbjie 2k ki B2 [k3lb wR|ibbke
Rlb b b lklb bidh N3 llip) k3bjh B2 khbK ¢ |k3lb okjlibke
@ kiR 13 RIS b kb LipKklR bl 3 bl & ,$20h2 Bblh,
phte iR 28lie Byl IMB lrlkb| kDRh [3lbRid (b Ll /lnddloh
¢ lbillp RIb Llie & biB kilA>e Us Uz Fb 1 Rbhie 1b ladelnh 0008}
Bbg b Jbd) Piieals & ki lelk b kY ©h MR & kad Dbl Ik
E%EE%E%E% 2 plokjie [k lnadlinh
B brkalk ¢ UO>PUEHEIENnaedlss M Rplh b3OLIE @ Llkb)
Eﬁ%ﬁ%ﬁ@m%gﬁﬁﬁ?ﬁ&g%
Dibie BB LipKSQ ‘PlbRle Blbb] bobh 1PN b Rt BE —h bl
b blin pp) Digbkll) (@ 2R (b [13Ib ba [kigllkpb 4 bk kllAlbd g T

bl b} DIdjpky 2 |k 3h JieBep] bulyjb) f2 BER ¢ [UbRIG Pl
I M3 Urleb] lefylp) ®B Llbpb f hebel BE |2 lpp Lad Dilel] b biyklel
g o lap b Ppak-$in ph lpilie kiR—hlkd $ LRbK Xighie bbbk
lribto—3ihir Db 12 ki R ke PRhA JRRR 1@ phem—Sin DRER
b [@2Pkh k b lklk Rbo b Rlb Gbiy] R Al Hl BRIL/Rlb & (Rl
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ST & S Ul W9 | SERA I A R 9o B 9EH § | 39
sfaRad R g Afer, o darad SEuarT gRT SEa BRI
Tar € f5 39 9¥-2023 A 9T A G 6939 HIS—EEER Uoidd (hY
W P ¥ qYT 3889 HISI-WER Wifd Uoiigd fhd T 7, o
faawor oY #97 angodio WfdAW @ 99 Uied kedar.gmaxconnect.com
R A yeRRia fear T g
b. UIS—@wRl & YamF ¥ 93d W off daw agodlo widwe g
G Os-@wx B ROTHOANE0SI0 ST Ud  HIg-EwmR
Aifete &1 gerdei=id 3mgosio fHfa @ Wil 8 | STNEvs ITHH g
URTATGEl Wl 755 /XVv-1/23/4(12)22 f&A16 01 #E, 2023 gRT IMAT
AT R gdd Uyl @ Warem ' AWe |dTed  uihar
(Txoaiiodo) & IR dac 5000 €SI B & AT AF U HaTferd
BN & Al YeH @ 8 B | A A IR U@l @ 6T Bl
fafraffa o1 19 dae W@ 9 Uoilgd Ols—@wax & Il A6 W)
warferd 8 6B, $9O gieTd I q7 @ 05 IA TSl WX g
HEWAM, TRIGus, WiHacl, d$1 formiell Ud SR el us[E §
TH off #ed amgodio |idRe gRT Wue Hever wiftd fhd T 2|
foma g1 9 ghfea fFar o & & s g 91f ® &
T ) Hosioflo & ER fuiRa wwm soo0 & S-—T=R
Heiferd 8|
c. I AF W U-wewRl @ SUAR 8q GMWAN, ARGus, foeare
Td derT A syl ugfafdcaiey wrfia R W R
Tgfateacaedl § o7 wfafecaRe ma f&d T & e s
FETIar &g 05 Uvrde off (M R T ® | sue sifaRed e At w
oo dMR 9 g9d O9S—TwR] & 98a} SUAR Ud qE—d 5
WM qYl FERCsd @ giauT SUel HRM gq TGS d A
AR $R forgm T & TN g9 I R GIeT # 3AEI $l d9R
&y WM @ sEfEE TREE 8, R 3040 wIRl B ow@r Ol
HHT |
d. 9% 2023 ¥ TH1 URRT W &A1 28.07.2023 TF Fel 3482 HIs—TER|
o SUAR a1 T 81 W & qol 24324 HS-GwR| B @R

Fuu Hanibe oue propee: -
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SrE @l T FAT 423 IRAR UIY Y EHIS—GeA™] B AT v I
forar |
e. 990 IR B! R IgaR oy 9 B Rorem wemrw @ FceE # o
A rgodio widwST g Hiergel (W fAeRa o o ¥& 7| o
foret favg wifiver 53 oY B
« General condition: Good/poor
« Wounds/injury(post unsaddling): Yes/No
« Gait: Normal/abnormal
» Nasal Discharge: Normal/abnormal
» Distress: No/Yes
e Any other observations that renders the horse unfit:No/If yes
Description
e Whether further endurance test is required: Yes/No
e Photographs of animal unsaddled
« Whether animal is fit for movement on track route: Yes/No

IWIFT DI S AR TR @RI P RGO ggfafeeas g’
g & I AR R GAIferd 8 W g AEgd U 9% Sueel
RIS A |
f. et =, oo WM g1 SEa BRI T {6 e -weer)
DI TRH VSTl AT T W G GEYANT ERT 41 SR g
A & 13 WIEI R 13 TH Ul @ wRiEE afea o 39 axfEdl
wId o TE | s S@vd Ud ST §Ered ®g I AR O 34
R e B @ di0aRoSI0 WAl @ T @ TS # |
g. T8l @ RM T TfAfGaieN, SRUANT & gRT AGAd Hurdr
T ¥ ge—weR & s gk e @ fog deree |ier
g wd igre # we fwiv fear mar B e weia e
@ WR g a7 7 saargeR Fiffa e The indian State CODE OF
PRACTICE FOR EQUINE HOUSING 1964 & HIHd| & HJUR B FAI¢ ¢
gl W g deRa ureT s A FHivmE e o 1964 & WS
IR & far o e 2| e favor 9 gar 8-

é"*’*: . B - ' a5
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Code of Practice for Equine Housing (India Standards) UDC 728-94:636:1.1.083.1

Sr. Points Standard Kedarnath Ghoda Gaurikund
No Padav Ghoda Padav
1 Layout Moderately elevated Elevated from Elevated from
site existing trek existing trek
Reasonable distance Situated at 1.5km | Situated at 1 km
from residence area from Kedarnath from Kedarnath
town area town area
2 Site Clayey soil to be Gravelly soil Gravelly soil
Selection avoided, gravelly soil to
be preferred
3 Stall 3.0mtr x 2.5m size stall | 30m x 3.5m shed | 20m x 15m shed
4 Flooring Moorum or cement Stone set Stone set
concrete pavement with pavement with
concrete concrete
5 Roof RCC or Galvanized sheet | Galvanized sheet | Galvanized sheet
6 Drainage Sloped for effective Sloped and 15cm | Sloped and 15¢m
drainage wide drain wide drain
provided provided
v Ventilators Grating for inlet of air Open ventilation | Open ventilation

Nigoe A qd fffa drs, o oY ) Sfim wia e sgawen
AR @1 T8 & dife de—weeRl 3 8 WG g iR e wyl el |
h. S & faRaw ¥ Fafr & fog derArr 3R fom=icl # gl &
4R B ygd B ofl g 8 R ugureE R @ swialka &R @
TS ¥ | DARERT AT AN R iNgve, el daAe, w1 @ige
3R WA (wre) # vy e, gifte ded ok 9y 9 @
frior & fog a8 w0 112843 T T B TWE
AETE—AROTHOSIOTHO T & Ted O diwe & fofg w9 WaR
B wEga By T 2| Tl @ w0 84567 B URAGAN WA EWIBK
ERI Ugdl & Idifea @ O g@l § 3R Iy uRAeE] @ @t
ot o @ 2| Pt o 3 off sl e & o 2 ek
g+ e @ yrn | PRe ufbar @ w9 o fdw R g
(Fori— $-UF HAD 141237 /XV-1/23/1(24)22 feAid 27 e,
2023) sH@ fdRed Fe=a gm ¥ Ra drer-usEa & fae

f o 7 i
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He-Te g Yeey S i e/ 3 g e sReR),
WEYAT @ DI U W&l 1003 /AT AR el /202324
e 19 3R, 2023 B FINT E-RIRT W0 40.09 Fapd &Y BRI YR
fpd oM B IR afygen, e @ve dofofde TawEn &
fder f&d & 2|

i, S BERARS I A W I b SRE 9Y Aife g1 FEE @1
Fguer ghfad #1 @ 9y wmxar B AP b foy g
Ty FaEe™l, wauarT & dfad U G 120 / TYUF—AREE
AT/ 2023—24 &% 22 3fiel, 2023 & R 31 o S B Pl
I AR @ A YsEl W 9 fhar AT B 9Y Ao gRI
fifrm & f@ll ot Swiod W daer ARl /e
g / gfera /aema oiR oy Rifecasl g SEiAT /A &
PAGE B W B MM dP 215 FHM ST AT B SR 300
OS—EwRl P I AR # gdferd 8 g e fear w2
ey 81 fiod gi—2022 @ g § 39 99-2023 H UM HEH SO
T &, g games ffavor feed 8-

Comparison of Equine Data for Kedarnath Yatra 2022 & 2023

T — Kedarnath Yatra Kedarnath Yatra | Percentage
2022 2023 Change

Number of Days 95 Days 95 Days
From Start of Yatra (08™ August 2022) | (28™ July 2023) | -
Equine Treatments 3221 3482 +8%
Equine Deaths 213 114 -86%
Equine Health Checks 14835 15391 +3.7%
Equines Rendered Unfit 193 423 +119%
Financial Penalties (Challans) | 119 : 215 +80%
FIRs Lodged 09 17 +88%

j. 5= sgReEReR, SRuar gRI Sdid dREr T g aJn
R Ffe fdl die—g=R 3 9 ® Wil 8 O I AR R A
qFeR / TBTd aex AWSR), Yo SRE B R gHS IET I

A W) a9 TgfafeeaRe sREr T gygfafhcaieNt SRuarT
@l &1 Wil 8, e IR =g §RT SRR SRl Bl HaTd
TGN T B, TP He ¥ qfF Wi o @ gfe § amEr Anf w)

* o o b o e

Fad W Wﬁmm D[qtg(l“me
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T Ve IRET / W ed gR1 SRR S & Biel g 5d
He—@wR DI SHOYI0TH0 S BIel /AT off Tl 8 qAT SRS
I g YT A Aare Uihar & fawg W 12 gR1 A
ARl UR Ha I UYRl & wal B W GRE BrRiAE Ul dRd
gV 24 "vel & Hior framer far s wifeenfaa @ e srgures
H HRIGH W oW STeweEd Ged 9fdw amfageivE g™
HIS—TeR $I IHAN O g G & d91a Fifepl g Sfea wie
TR gel DR Y Sl WM R Yffesis grT aWfa ge-awr
FT URCHCH f&Har ST & U7 S g% fear Wi 2

3. g1 AFf W geEE @Ever— e wden fer aftre, wawarr gwi
Fgaa oAl T & ogmEr 6rf e ge-weR @ Wil gewE @ forg
AT, RGeS, e, g1 e 1@ daRTT # 01 R Feaey,
01 TEAICRR, 07 Haex IWHNI, 07 HERSH Haex ARHN, gfery wam,
Gl0aTR0€I0 & WA, ITZ0YH0TFE0 (AT W= @) fgaa vy g B | swe
FfaRea U 8T 3 da AREIRAT gRT wfad yaed waell s
gfaa fear o 8| guo afoRea amn anf w® afPel & JRem @
ye e ghlad = 3 gfieTd 13 wIFl R e smuer yewe
ST, EEUATT TG 3= 40 RAMI GR ol Haw Irgodlo AT ERI 40
Howododio da¥ wnfig By 3 8

4. i BERATT ATAT AFT U AH—HETS / o0l qawiT—
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Ea WAL | B &HAT BT Apord | He—WwRl B W b At e
fAfafa =8 (o @1 @Ry | 9M & IgQ@ 9 ScREve uEE &
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W T UPR T @ IR,
FEYATT ERT BIRAR, WiHael], TRIgrs 9
WAWART & A geEl ¥ fiedt & J
PR IHP! OIET BT GEv fFY I B
garg faar mar| 8% R e T b
facdt o uselt Rué 03 fRw & MR
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sl e ey oM 3g FAERm fear
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Faunal fafdear ==
WWes 9 oW 9ug
H USH 90l yME @
qAEor Bq A
Jeggs fhy o &
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Tod G ¥ foren wied e affan,
HEYANT T T &Rrar Ty 6 anfafer
% 39 99 H I3 dsfAe =gas J8
far Tar 8, 39 w9y # 999 gNT gEia
fear T & ww F Syaer S -
Tearw fava femem dAwR,  fReew
favafdeery 9o R 9 ST wwET o
HHaT & DERART T T §RT d18cs
TES HIAIT Bg SeVIgH b AGH | A
YT PV W PT WG &1 T T,
39 g9 ¥ Rrem wded e e,
WEYAN T YU 9SSR, DR &l
Tefad Wl W Saa fdude s
HRIY W B T HRIAT 74T |
(@Erfad—  Rowdofoa@e /99 &=
WE®, 99 YANT, DERA™)

| s gfe < A

s & fdma @e
a8 ¥ whed

do # e wed (o afeR),
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aifey |

'ﬂﬂﬂﬁ | qdedt § 1 e (03 MIMI AT Social, Enviroment and
WrTeedT @ | wed nfafaftaf @1 | Economic TR AN ©Y 9 ¥ faam o W&
TR TAER ® ST O | 9o Wi Ud e fRi @l W g

iR & §f e far o1 9 sHd
fow frem tdeq Ao AIReERN), SawanT
ERT 39 99 H §d BT Hardr §Er
FaEEHA 918 TS| I B GH B
JURIT B 36 §HEE F AiPps SUAE BN
st s ARm fewm T
Sustainable Tourist Activities @ &= ¥H
sfders §d H1d HREET I AT SHD!
fawga s SueE HRA W |

(Frfad—  Riovdofdoafrerd, wawarT| )

Hlo W gRa urfereRor g1 fAT6 08.022023 BT UIRT U+ ey # fawg |
05 I FFgaR far—fawel g & 71 Sadl & = § IR

GBPNIHE using preminary
data provided by district
authorities/agencies.

However a social ecological
criteria capacity assesment of
all the pilgrims tracks through
reputed govtlInstitute and

accordingly allow pilgrims to
visit. A system for managing
and regulating people in
pilgrimage locations especilly
during peak season. Should

HOW0 | A0 IS FRA WIferERor 1 wemes grT @Y 8 Prda
g R T geme
1 | An intial level carrying | T wed Ao IMBR, SIWITT ERT AT
capacity  assesment  of | gy AT fF SN PRI Yea AT AR W
mules/equines on the track vt o @ Wenr woieRer wRewr ud
path is being done by

WINSE $9l Y, TAT HIg—-T=R Dl g
R & W & g @ SR g Tl 9H
& gftcra fafy=1 wvem=l gen— fa= Ioom U=,
goor U feafdenerd, SeERETIR aen geadl
T 98N favafdeney SR & Sa vy w®
AT B uIFER fEa o warfaa @) o
fes wfd=r # Sustainable Development & TR&EIT
HI ARf& B3 8Y Sustainable Development & 03
STATHI JT Social, Enviroment and Economic UR
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be developed. (April, may |anfdi® fBai &1 wed gU 9Alavor &1 1 WX
and june) fFar o W | Sea & JfaRed IET D HE!
TgEE ¥ WIh—WWls B &3 H briva Ul
@ g Wiy @ Afefd gg e st
fFar wFT wRafad B 39 G § 9l
U Gxem 9 off arat & o @ 8| e
Sgey W s deraR Ugd I A W SN
aiine vq wifed aeT WawE o He—wen
D e B YFArEeY, faRenys wd ward gewE
fear o 8, fores @t Adi9 @l &1 SuanT
T fou yoR teAeR, feme @ AR
Ud ye=E fdar S g |

2 | The agency shall collect all | e wdes o™ IWERY, H=wAM grRT F@wTa
solid and plastic waste inside | sy AT & Hrargy 4 PERA™ TP geq
specific mechanisms for its VSIS WX §RT 7T 99 IIET AN wR e
collection and transportation ARG GEVATT ERT GHTE T ST Ha= BT w1
far < <@ B

T, g gexee e afdw siffemgore,
HTR BT ST T 79T F s dere
Iga @A A RO UlRte yewE U9
wIRe®d TR U, Hre—weR @ olle R,
T wIE BT ¥ B R B g S dereay
Yeer arm arf @1 9r daex § uifoa fEar o
& R 2g | 432 @l & AR @ TE ¥
e @ 24x7 U ©Y A GTH—aBiE § B
& Funfea fea oy, So0 & w® 992023
THIF TF Fel GAART WO— 1347.49 ORI Y
fasan o g@T 8| vatm Rl R wnfRes o @
[T # enfUa eieey 9% arar oan g |
M T Jad Brder § Bge B T g
9.70 TH W TR &I Rumsfea &g Tevmga dn
T O|RY & GEWErT ¥ BeRAN @
HIe—@waR] BT ollg dI I "0 W 9 HERT
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HH B9 WX Y A R WH gt giferdl 8k &
@1 dferal # gager IR AINIGES T AT Sl
&) v A a9 A A w@El WUEY ArEA B
SN FR HIS-"wR dig B IR H Re
ST W T o o1 @ 8, R AR gg
PHIAAIGT RN OMC Waste Management GTRT
faf=1 adet ax e fasar o v 2

The agency needs to setup a
solid waste processing plant.
All solid waste should be
properly treated/disposed off
the as per solid waste
management rules 2016.

T ), oW exeEe gRT 3aTd
wal T fé He-wwRl @ il B gHEr
THAIGIT b F¥H § OMC Waste Management &
e e swmeRa fFar mar | e g sh
s Iga amr At ) uefag € areh
Oe-@eRl P wile B IEYR H yaierd s
W3S W T AT B | 99—2023 AT URW §
qAAE TP 3000 T WeER| DI g P OIFR A
vEHAd far T 81 gf% 99 &3 R amEE B
B @ BN &RV P A HHT HA el & | o
fror § faore gk 2| 9aa @ = # OMC
Waste Management §RT ¥ {3 < <&1 2|

Plastic waste should be
collected and disposed off
through registered recylclers.

WRe® ¥ B A= WIHl 9 S éx
WM B SR (e iy wmodee
Ramee &g 9w ST 8, W1 g1 R S
A & ad—2022 F @t A gafoRor & gfa
GIMTAaehl 9gT @ gftedd DRS (Deposit Refund
System) @ Fwand @ S| forwer whifea
WY Recycle 1 Harferd faar < 381 8| 9f%
Ia g A B S g @d R
¥ W oed B o w9 9 W 3§
wiRed ave gota far mar 2

The agency should provide
adequate space at

ghodapadav/Shelter.  Dung
generated from shelter and

HIS-@TR DI AT GHARAT B D [oIU The
Indian State CODE OF PRACTICE FOR EQUINE
HOUSING 1964 &1 NI &% EU AH®D &
IR & DR G U9 UF IRigre ¥ ¥s
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track should be cleaned at
regular interval and
immidiately send to treatment
area.

T fram T 2| W @ BERA ISl USE
H fomomf= dre ot 1964 & WD AR & far
o7 vET 2| e # gd fAffa 9, e wel
w IRE o Ferlt @awen @ i 1E € arfe
HIs—T=Rl B 8 999 Y@ 3R 9 By e |
vad @ ofaRed 9 fFatr & fog ey 8k
formareht & ugat & 4 & ygAE H A W R
3R TgueH favrr @ swdiaRd & 9 TE R
DERAY AT AR W) g, fomEr,
PR, HEl @ize IR IRAT (FrEn) H Uy
fafdearera, giftre dfwed ofik oy e & fmfor
@ [0 |/ ®O 112843 @ ®©IY @ U@
AEIS—AROVHOSIOYHO A1l & a8d fad e
@ forg 359 PR @ wRE v U R = W
W0 84567 @I URANHN ¥ WXPR ERT Usad
&1 arHifed @ W1 ga! & IR TErE P A
@ 2| dEEgd e 31 W afifgiia e @
s & 3R g9 amdeq @ wearen # fAfder wfbar
T w o Al fRar T @) swe sfiRew
derae " # Rem dR-tem @ e
Ore-T@=r ?q ooy e fmfu @ g T
TP AN, SEWrT & IEEy T3 HEl
1003 /T FaRN A /2023—24 feFi®d 19
I, 2023 B ERT GRIMG W0 4009 Wi @x
Fd TR 53 9 & et s, fmtor
gug @ofHofdo Teertt @ e Ry T 2

The State government or
agency should provide a team
of veterinarians to every
pilgrimage site to ensure
adequate care of mules and
horses and to prevent animal
abuse.

T qYRfGEER], BEUANT §RT AT HUaT
T 6 e g SRuAnT §RT ISy v
S DI UG AET AT W) SIRETS ERHR
BRI 49-99Y WX IR QHosfodlo &1 AU
T WM 8g R SRP B B Tod T4
dex / Gerge dae IRERAT @ 07 Faed W
dart @ 1 8, R e & & S3 amn
ARt X et ft yeR @ aemERar @ afafaft
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B qUT O UolieRe Oie—ged] Bl dod o
AP O FB | & P ARG He—@e=Rl D
yewE B9 WA off faw omg  wfaed g
He—Ww=Rl P AROUHOSMgoS0  <fim  Td
HIS-E=R Alfeid P goidgi=d nge! fAfd &l
orh 21 s & sg—axar W wrd Rgeo
foran o W@ | HIe—weRl B IUAR ¥ WHAII,
iRigue, fommell 4 @era d  sRemdl
iAo wnfia fd T3 &) fara ad—2022
H UET H 9 992023 H gyued faamr gw
& wygfafecrs wiffiel @ W § qead @
T 8, e faarer e 8-

BN BT QLT | 992022 | 99—2023
vy hoaTermTY 04 07
iRe 0 06

U JfafRed =T "Ff W) Hofod dWR g
e ookl & 95y SUaR Ud q@-—d
fF WM dul FaResa @ gaur SudeE IR
2g TNgvs # TR dOR o form war & e
THS @l WF BT § TTPH $I AR
W B Framarer a2, R 30—40 Tyl
B @ Gl D |

g 2023 § AFT URW] § e 28072023 TF
Wl 3482 HIS-Weaxl B SYUR fhar T ¥
TR B [ 24324 US—TTR B WY A B
T T 423 IRGRRT U Y HiS-WTax] B AT
&g sfbe far mam)

A system should be
established to make sure that
the post-martem and
verification of  insured
deceased mules doesn’t take
too long, and that they are

TR GGG, R §RT FId Bl
T f afd el O-—weR @ g & Wt §

dr IET ARt WR A dde} /HEe ddey
JRF JuaT A TRE BN & SIS EN
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disposed of in accordance
with CPCB guidelines.

T w2l e 9 & g e SR B
@ Y ol &1 aft wa 01 " ¥ IS @
F T § dra Yo AR / vgfRfeeres da
ST A WIS T FA TIS—TeR P Brel /Al
TR W od & | foaw & Sea =R & wfes
BT T P AR UG B Wb | SIS YT
g1 yefa Aee dareE ufhar @ fag |
12 gRT g1 A4FF W A Jredady gyl & war
F1 I TR HRAAE OO R §Y 24 €Sl B
fir o e o wifdarfa 2 s
U ¥ BRIGEl ET geW  gueRaeEe
wrere wfdw smfAEeeE @ e gRT Ia Id
WR P GOHY IR ®IF W M@ A g
SHATT ST 8, e 99 WM W qgRidea®
gRT §a HIs—WeaR $ SBAM | d URe—AeH
frar AT @ e S <% fXar Wi 2|

Regular  surveillance  is
required to ensure compliance
with the above

recommendations as well as
proper enforcement of the
solid waste management
rules. 2016 and the plastic
waste management rules 2016
as amended.
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Such Practices may be
promoted in the concerned
trek areas so that the mule
owners could get their equine
feed from local resoureces.
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Source segregation of waste
should be done and for that
least two eco-friendly waste
bins  (Biodegradable +
nonbiodegradables) are
required in every 100 m
distance of the trek routes.

T e, o FEsRHd 8N JETd
w6 eI ige A a9 ) S
250 #Wo @i @ UR  (Biodegradable +
nonbiodegradables) @l 80 STl Elg?ﬁ'l?l T BB
T 2q 12 few o/ W™ 2|
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Collected waste should be
managed weekly in every trek
route.

TR ARPRI, Yo ST g G
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Establishment of small and
large microbial bio-
composting pits(Ilm
xImxImx3mxImxIm) for
management of biodegrable
waste(kuniyal, 2005 a,
2005b) is recommended in
every 5 km distance.
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For mule dung, drainage
system may be built throught
the trek routes and collected
dung may be converted to bio
gas, for this purpose,
further,mule dung  based
biogas for production units
may be promoted in the areas.
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For non Bio- degrable waste,
could be brought back to the
starting point of each treak
route. One shredder and
waste compactor each is
needed for every pilgrim
place.
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Limiting number of vehicles.
Type of vehicles number of
tourists. Number of mules
consistent with  carrying
capacity of eco-sensitive area.
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Measures for protection of
flora and fauna, safety
precautions, installing
locatons for CCTV cameras,
monitoring mechanism.
controm room developing an
appropriate  mobile  app,
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&4 GPS Map Camera

Kungarh, Uttarakhand, India
JXHX+PR, Kungarh, Uttarakhand 246471, India
. Lot 30.628559°
8% Long 78.99843°

{ 02/07/23 03:01 PM GMT +05:30
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&4 GPS Map Camera

w Sonprayaq, Uttarakhand, India

JXJIX+699, Sonprayag, Uttarakhand 246471, India
Lat 30.630078°

Long 78.998247°

30{0?!23 12:43 PM GMT +05:30
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Office of District Tourism Development Office, E
e Rudra Tourist Complex, Badrinath Road, NH 58, |8
' Rudraprayag Uttarakhand-246171 -
Letter No SIK Date: 18082021 ||*
Expression of Interest are invited from Organizations working in field
of cleanliness of Public spaces '

District Tourism Development Office, Rudrapravag inwites ||
expression of interest “To study the mechanism of collection,
transportation and effective management of equine/mule dung along
with solid/liquid waste on Kedarnath Trek and Kedarnath Town and to
provide plausible solutions”.

Objective : Shri Kedarnath is one the 12 jyotirlingas of India, where
pilgrims visit from nuke and corner of the world every year. Approx. 10
to 15 lakhs pilgrims visit this pious town every year for holy darshan. =
Majority of visitors come from elderly age group or are not able to trek
on their own on the difficult =16 km track and hence, need assistance of ||™
mules/equines/porters. As per the SOP of the Uttarakhand Govt., S000 -
equines/mules have been allowed to ply on the trek route. v
Currently, the cleanliness on the Shri Kedarnath route is being done with
the help of manual labourers. However, considering rocky terrain and
arduous trek, need is to devise more scientific methods for timely and
effective collection, transportation, disposal and effective management

of solid and liquid waste generated by equines plying on the track. Study
is required to assess the prevailing situations, mechanism in place and in
consideration of conserving ecology and environment, what steps need
1o be undertaken in this direction that can include scientific innovations
and improvisations, among other,

Organizations working in the field of cleanliness of public spaces/
conservation of ecology and environment can submit their expressions
at above mentioned address till 28/08/23, 12:00 noon. Details of EOl can
be collected from the address on any working day between 10:00 am to
5:00 pm and from www . rudraprayag gov.in.
The Expression of Interest (EO!) should be submitted not [ater than 12:00
noon on 28.08.2023, which will be opened the same day at 2:30 PM.
Scope of Work and Service: 1. To visit the area and study the current
mechanism of Collection, Transportation and management of equine
generated waste {dung/urine) and other solid waste.
2. To provide scientific plausible solutions and interventions required for
effective management of waste on the track.
Eligibility: Any organization, working in the field of cleanliness of public
places/ pilgrimage sites/ conservation of ecology and environment for
L past 3 years can participate and submit their expression.
Fee: There is no fee required to submit expression

~Qn the basis on expressions submitted for the above scope of
/antions will be incorporated in the future RFP documents.
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District Level Water Quality Testing and Monitoring Laboratory
Uttarakhand Jal Sansthan, Rudraprayag
Ph (0): 01364-233226, E-mail: ec.ujs.rpg@gmail.com

Test Report ID:20/UJS/DLWQT&MLR/2023-24 Dated:23/08/2023
WATER QUALITY TEST REPORT

Name and Address of Organization/ | Executive Engineer, Uttrakhand Jal Sansthan, Rudraprayag
Customer
Product Deseription: Drinking Water Sample Description | One Water sample Received from
Sarswatl river Kedarnath,
Ukhimath, Rudraprayag.
Reference Sample Identification: DLWQTML/EE-Q1 Date of Start of Analysis: 22/08/2023
Date of End of Analysis : 23/08/2023
Date and Time of Sample Received: 22-08-2023, 4:30PM [ Sample Collected byt | Organization
S.N Water Quality P R Desirable | Permissible
ater Quality Farameters Under
Results Limit | Limit (BIS) Std. Test Method
Chemical Scope
(BIS) .
1 | Colour, Hazen, Max 0 5 15 1S 3025 (part 4):2021
Platinum Cobalt (Visual
Ci ision
2 | pHat25°C 7.76 651085 | NoRelaxation | 1S 3025 (Part-1 1):17933“.. RA2017
Electrometric Method
3 | Turbidity, NTU, Max 7537 1 5 1S 3025 (Part-10):1984,RA:2017
Nephelometric Mcthod
4 | Total Dissolved Solids (TDS), mg/L, Aax ) 500 2000 1S 3025 (Pant-16):1984,RA2017
Gravimetric Method
S | Chloride, mg/L, AMfax 8 250 1000 1S 3025 (Part-32):1988, RA:2019
Argentometric Mcthod
6 Total Hardness (as CaCO;), mg/L, Max 26 200 600 IS 3025(Part 21)2009,RA:2019
EDTA Titrimetric Method
7 | Calcium (as Ca), mg/L, Max 80 75 200 IS 3025 (Part—30):1991,RA:2019
EDTA Titrimetric Method
8 | Magnesium (as Mg), mg/L, Max Less Than 5 30 100 APHA 23rd Ed -3500-Mg B:201
i Calculation Method
9 | Total Alkalinity (as CaCOj), mg/L, Max 20 200 600 IS 3025 (Part1 23),1986,RA: 2019
Titrimetric Method
10 | Odour Apreeable Agreeable Agreeable 1S 3025 (Part-05):2018
11 | Residual Free Chlorine, mg/L, Max Less Than 02 0.2 1.0 APHA 23rd E4.-4500-CI-G
12 | Total coliform, MPN/100ml 46.0 Absent Absent APHA 23rd EA-9227° R
13 | Excoli, MPN/100mI e = Mgk APHA 23rd E4-9223° B

Remark: Above received water sample conforms to 1S: 10500-2012 for drinking purpose with respect to above tests.

E\ Me W
A 1?53 by ( Er. Rewat Singh rawat) |

(Mohit kimothi) ' _ Assistant Engineer :

Chemist

-End of Report-

1. The results listed refer only to tested sample and applicable parameters.

2. This certificate is not be reprodu
laberatory.

3. The samples will be

4, The results apply to the

iy or in_parts promotional publicity or legal purpose \“ﬂm permission ofm.ltlmty ofmuns i 3

mﬂm the date-of issue of test ocmﬂca:e. unlm 0

with customer. &2

gistrate
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District Level Water Quality Testing and Monitoring Laboratory
Uttarakhand Jal Sansthan, Rudraprayag
Ph (0): 01364-233226, E-mail: any

Dated:23/08/2023

Test Report 1D:22/UJS/DLWQT&MLR/2023-24
WATER QUALITY TEST REPORT

2‘“‘:' and Address of Organization/ | Executive Engineer, Uttrakhand Jal Sansthan, Rudraprayag
ustomer
Product Deseription: Drinking Waler Sample Description | One Water sample Received from
Mandakini River Kedarnath,
Ukhimath, Rudraprayag.
Reference Sample Identification: DLWQTMLY EE-01 Date of Start of Analysis: 22/0872023
Date of End of Analysis ; 23/08/2023
Date and Time of Sample Received: 22-08-2023, 4:30PM | Sample Collected by: | Organization
N Desirable | Permissible
Water Quality Parameters Under
R Results Limit Limit (BIS) Std. Test Method
Chemical Scope
(BIS)
1 | Colour, llazen, Max 0 ] 15 1S 3023 (part 4)2021
Platinum Cobalt (Visual
Comparision)
2 pllat25' C 7.02 651085 No Relaxation IS 3025 (Part-11):1983, RA:22017
i —
3 | Turbidity, NTU, Max 580.1 | 5 IS 3025 (Pan-10):1984 RA:2017
Nephelometric Method
4 | Total Dissclved Solids (TDS), mg/L, Max 48 500 2000 1S 3025 (Part-16): 1984, RA:2017
Gravimetric Method
5§ | Chiloride, mg/L, Max B 250 1000 IS 3025 {Pan-32):1988 RA:2019
o Arpentometric Method
6 | Total Hardness (as CaCQ,), mg/L., Afax H 200 600 IS 3025(Part 21).2009,RA:2019
EDTA Titrimetric Method
7 | Cal¢ium (as Ca), mg/L, Max 6.4 75 200 1S 3025 (Part-40):1991, RA:2019
__EDTA Titrimezric Method
8 | Magnesium (as Mg), mg/L, Alax Less Than 8 30 100 APHA 23rd E4.-3500-Mg B:201
Calaulstion Method
9 | Total Alkalinity (as CaCO,), mg/L, Max 18 200 600 1S 3025 (Part 23),1986,RA: 2019
. Titrimctric Method
10 | Odour Apreeable Agreeable Agreeable 1S 3025 (Pan-05)2018
11 | Hesidual Free Chiorine, mg/L, Mazx Less Than 02 02 1.0 APHA 23rd E4.-4500-C1-G
12 | Total coliform, MPN/I00m] 908 Absent Absent APHA 23rd E4-9223° B
13 | E.coli, MPN/100mI Abisseit e TR APHA 23rd E4-9223 B

2. This certificate is not be reproduced wholl

N

laboratory. -
3. The samples will be destroyed efl
4. The results apply 1o the sample

«
oy (2

-End of Report-
i f to tested sample end applicable parameters. . 3
1, The results listed refer only Pyor.!,_,_pmmﬂmdpuﬂﬁlyw!mlmmﬁmpumhﬁmofmdmiu

test certificate, unless otherwise agreed with customer,

) zﬁ?gw%f‘ ——

Rudraprayag

Remark; Above received water sample conforms to IS: 10500-2012 for drinking purpose with respect o above Lests,

iln L _ :

An Iyse'gli&y (Er. Rmt% rawar)

(Mohit kimothi) Assistant Engineer
Chemist
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District Level Water Quality Testing and Monitoring Laboratory
Uttarakhand Jal Sansthan, Rudraprayag
Ph (O): 01364-233226, E-mail: cc.ujs.rpg@gmail.com

Test Report [D:21/UJS/DLWQT &MLR/2023-24 Dated:23/08/2023
WATER QUALITY TEST REPORT

Name and Address of Organization/ | Executive Engineer, Uttrakhand Jal Sansthan, Rudraprayag
Customer
Product Description: Drinking Water Sample Deseription | One Water sample Received from
Gaurikund Mandakini River,
Ukhimath, Rudraprayag.
Reference Sample Identification: DLWQTML/ EE-02 Date of Start of Analysis: 22/08/2023
. [ Date of End of Analysis : 23/08/2023
Date and Time of Sample Recelved: 22-08-2023, 4:30PM | Sample Collected byt | Organization
S.N Desirable | Permissible
Water lity Pa i i
SRR Results Limit Limit (BIS) Std. Test Method
Chemical Scope _
(BIS)
1 | Colour, Hazen, Max 60 5 15 1S 3025 (part 4):2021
Platinum Cobalt (Visual
Comparision
2 |pHat2s°C 6.76 651085 | NoRelaxation | 153025 (Part-11):1983, RA:2017
V. Electrometric Method ___|
3 | Turbidity, NTU, Max 4102 1 5 1S 3025 (Part-10):1984,RA:2017
i — N Method
4 | Total Dissolved Solids (TDS), mp/L, Mux 38 500 2000 1S 3025 (Part-16):1984,RA:2017
____ Grovimetric Method
5 | Chloride, mg/L, Max 3 250 1000 IS 3025 (Part-32):1988,RA:2019
ometric Methed
G | Total Hardness (as CaCQy), mg/L, AMlax 26 200 600 IS 3025(Part 21),2009,RA:2019
EDTA Titrimetric Method
7 Calcium (as Ca), mg/L, Max 72 75 200 1S 3025 (Part-40):1991, RA:2019
P _EDTA Titrimetric Method
8 | Magoesium (as Mg), mg/L, Max Less Than § 30 100 APHA 23rd Ed.-!sm-Mg B:2017
Caleulation Method
9 | Tatal Alkalinity {as CaCQ;), mg/L, Max 20 200 600 1S 3025 (Pant 23),1986,RA: 2019
Titrimetric Method
10 | Odour Agreeable Agreeable Agreeable IS 3025 (Part-05):2018
11 | Residual Free Chlorine, mg/L, Max Less Than 0.2 02 1.0 APHA 23rd Ed.-4500-C1-G
12 | Total caliform, MPN/100ml 763 Absent Absent APHA 23rd E4.-9223"B
13 | Ecoli, MPN/IDOmI Absent Aasst pr APHA 23+ Ed.-92237B
Remark: Above received water sample conforms to 1S: 10500-2012 for drinking purpose with respect (o above tests.
it .
An lysed by (Er. t Singh rawat)
(Mohit kimothi) : Assistant Engineer
Chemist
-End of Report-

1. The results listed refer only 1o tested sample and applicable parameters
2. This certificate is not be reproduced wholly or mmmnwwblimwkwmmmmmuormorm

J.Nnmpluwﬂlbedsmednﬂa ramofzumﬁmmnmmlmummwﬁmm
4. The results apply 1o the sample es,
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District Level Water Quality Testing and Monitoring Laboratory
Uttarakhand Jal Sansthan, Rudraprayag
Ph (0): 01364-233226, E-mail: ee.ujs.rpg@gmail.com

Test Report 1D:23/UJS/DLWQT&MLR/2023-24

WATER QUALITY TEST REPORT

Dated:23/08/2023

Name and Address of Organization/ | Executive Engineer, Uttrakhand Jal Sansthan, Rudraprayag
Customer
Product Description: Drinking Water Sample Description | One Water sample Received from
kund Mandakini River,
Ukhimath, Rudnpmyag
Reference Sample Identification: DLWQTMLY EE-04 Date of Start of Analysis: 22/08/2023
_ Date of End of Analysis : 23/08/2023
Date and Time of Sample Received: 22-08-2023, 4:30PM | Sample Collected by: | Organization
S\N Desirable | Permissible
Water Quality Parameters Under
Results Limit Limit (BIS) Std. Test Method
Chemical Scope
(BIS)
H Colour, lazen, Max 65 5 15 IS 3025 (part 4):2021
Platinum Cobalt (Visual
Comparision)
2 |pH at25 C 7.91 651085 No Relaxation 1S 3025 (Part-11):1983, RA:2017
Electrometric Method
3 | Turbidity, NTU, Max 593.9 1 3 15 3025 (Part-10):1984 RA:2017
|- Nephelometric Method
4 | Total Dissolved Solids (TDS), mg/L, Max 46 500 2000 IS 3025 (P‘lr‘l-!ﬁ}tlmmm?
Gravimetric Method
5 | Chloride, mg/L, Mfax 10 250 1000 1S 3025 (Part-32):1988,RA:2019
- Argentometric Method
6 | Total llardness (as CaCO,), mg/L, Max 28 200 600 1S 3023(Part 21),2009,RA:2019
EDTA Titrimetric Method
7 | Calcium (as Ca), mg/L, Max 9.6 75 200 IS 3025 (Pant-40):1991,RA:2019
EDTA Titrimetric Method
8 | Magnesium (as Mg), mg/L, Afax Less Than 5 30 100 APHA 23rd Ed.-3500-Mg B:2017)
¥ Calculation Method
9 | Total Alkslinity (as CaCO;), mg/L, Mar 22 200 600 IS 3025 (Part 23),1986,RA: 2019
Titrimetric Method
10 | Odour Agreeable Agrecable Agreesable 1S5 3025 (Part-05):2018
11 | Residual Free Chlorine, mg/l, Max Less Than 02 0.2 1.0 APHA 23rd Ed.-4500-C1-G
12 | Total coliform, MPN/100mI 83.0 Absent Absent APHA 23rd Ed-92237B
13 | E-coli, MPN/100mI 81 Absent Alnt APHA 23rd Ed-92237B
Remark: Above received water sample conforms to 1S: 10500-2012 for drinking purpose with respect to above tests.

sl

An lyud by
(Mohit kimothi)

Chemist

-End of Report-
1. The results listed refer only to tested sample and applicable parame

(Er. Rﬂ\r@q{ ingh rawat)

“Assistant Engineer

ters.

2. This certificate is not be reproduced wholly or in parts promotional publicity or legal pmpmewhhm‘pumlslonofuhmlynﬁum

laboratory.
3. The samples will be destroyed afler fifleen days from the date of issue of test certificate, unless otherwise agreed with customer.
4. The results apply to the sample as received. _ _

2 )7)‘*/7 %m/

R udraprayag
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District Level Water Quality Testing and Monitoring Laboratory

Uttarakhand Jal Sansthan, Rudraprayag
Ph (O): 0I364-233226 E-mail: ec.ujs.rpg@gmail.com

Test Report ID:24/UJS/DLWQT&MLR/2023-24

WATER QUALITY TEST REPORT

Dated:23/08/2023

Name and Address of Organization/ | Executive Engineer, Uttrakhand Jal Sansthan, Rudraprayag
Customer |
Product Description: Drinking Water - Sample Description | One Water sample Received from
Augstyamuni Mandakini River,
Augstyamuni, Rudraprayag.
Reference Sample 1dentification: DLWQTML/ EE-D3 Date of Start of Analysis: 22/08/2023
Date of End of Analysis : 23/08/2023
Date and Time of Sample Received: 22-08-2023, 4:30PM | Sample Collected by: | Organization
S.N Water Quality P B Desirable | Permissible
ater Qua 1
ty Parameters Under Resulty Limit Limit (BIS} Std. Test Method
Chemieal Scope
(BIS)
1 Colour, llazen, Max 50 5 15 1S 3025 (part 4):2021
Platinum Cobalt (Visual
| Comparision)
2 pllat25°C 742 651085 No Relaxation 1S 3025 (Part-11):1983, RA:2017
- __Electrometric Method
Turbidity, NTU, Max 565.0 | 5 1S 3025 (Part-10):1984,RA:2017
e _ Nephelometric Method
4 | Total Dissolved Solids (TDS), mg/L, Max 62 500 2000 15 3025 (Part-16):1984, RA:2017
Gravimetric Method
- | Chloride, mg/L, Afax 10 2350 1000 1S 3025 (Par-32):1988,RA:2019
Argentometric Method
6 | TotalTlardness (as CaCO,), mg/L, Max 12 200 600 15 3025(Part 21),2009,RA:2019
EDTA Titrimetric Method
7 | Calcium {as Ca), mg/L, Afax 7.2 75 200 IS 3025 (Pﬁﬁﬁ):lﬁl.lu\:zuw
EDTA Titrimeiric Method
8 | Magnesium (as Mg), mg/L, Max Less Than § 30 100 A 23rd Ed.-3500-Mg B:2017
Caleulation Method ,
9 | Total Alkalinity (as CaCO,), mg/L, Max 26 200 600 IS 3025 (Part 23),1986,RA: 2019
Titrimetric Method
10 | Odour Agreeable Agreeable Agreeable 153025 (Plﬂ-ﬁS}?&OIB
11| Residual Free Chiorine, mg/L, Max Less Than 0.2 0.2 1.0 APHA 23rd Ed.-4500-CI-G
12 | Total eoliform, MPN/100m] 135.4 Absent Absent APHA 23rd E4.-9223 B
13 | E.coli, MPN/100mI 105 Abdent ASient APHA 23rd E4.-92237B

" Remark: Above received water sample conforms to 1S: 10500-2012 for drinking purpose with respect 1o above tests.

) H‘
KJalysfea by

(Mohit kimothi)

Chemist

-End of Report-

( Er. Rewat Slngh rawat)
. Assistant Engineer

1. The results listed refer only to tesled sample and applicable paramelers.

2. This certificate is nol be reproduced wholly or in parts promotional publm:y or legal purpose without pmuissim ofluﬂwdty o!‘uins '
labors

4. The results apply (o the sample as received,

tory.
3, The samples will be destroyed afler fifleen days from the date of issue of test certlfmhe.mlm nlhwwuelpeedmm mmnnr
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SOIL TEST REPORT
[ &N SAMPLE pH ELECTRICAL CONDUCTVITY ORGANIC CARBON |
Milimhos/cm %
VALUE CONCLUSION VALUE | CONCLUSION VALUE CONCLUSION
1. KEDARNATH 6.2 SLIGHTLY 0.196 NORMAL 0.75 MEDIUM
ACIDIC
2. BHIMBALI 6.5 SLIGHTLY . 0.197 NORMAL 1.3 HIGH
ACIDIC
5 GAURI KUND 6.0 SLIGHTLY |  0.148 NORMAL 0.4 LOW
ACIDIC
4. SONPRAYAG 6.0 SLIGHTLY 0.396 | NORMAL 0.98 HIGH
ACIDIC
r i L‘ . =
LoV | 0
& [ an \)3 o vagieir Z,%
PYILLAN I "=y R FAF Y| M EnEd Dist¥igt Magistrate
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Letter No. & A 7
Date: 21.08.23
To,
The Director,
GB Pant National Institute of
Himalayan Environment
Almora

/

Subject: Study on impact of tourists in-flow in Kedarnath Dham

Sir,

With reference to the subject matter mentioned above, this is also related to the
petition filed before NGT (Application No.561/2022). Kindly refer to Hon'ble NGT vide order
dated 08.02.2023, which is also addressed and shared to your office, states that “a detailed
scientific study is needed to be carried out in Kedarnath pilgrimage area for the assessment
of floral and faunal diversity around dumping sites with long term monitoring of the impact of
tourist inflow on biodiversity

Kedarmmath being one of the most important pilgrimages in India, attracts major
attention from various stakeholders from nuke and corner of the world and makes it one of
the most highlighted destinations, it impacts the socio-economic fabrication of very large
area of our country. Therefore, your esteemed organisation can play a vital role in carrying
out a study on impact on biediversity of tourist's inflow, which in turn can be used to manage
char-Dham yatra in future years, while conserving biodiversity of the Kedarnath and its
surrounding, study may include relevant points from planning perspective resulting in
sustainable development of key tourist destinations.

Wish o lock forward for your kind support in conducting studies on impact on
biodiversity of tourist inflow on Kedarnath & its surrounding.

With Regards

Qe
A)

Rahul Chaubey
District Tourism Development Officer

Rudraprayag
Attachments: copy of order of hon'ble NGT

Copy to the following:

O“{J\R 7 1. Chief Executive Officer, UTDB

% 2 Distn'cl Magistrale, Rudraprayag

4 awd \ p ief Development Officer, Rudraprayag
e o!;';f visional Forest Officer, Rudraprayag
A 0B

= 827N D 1 b&'

- tn“' |
~ .H‘-—/ z

udrapraya
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To, Date:18 JAUG/2023
Dustrict Magistrate,

Rudraprayag District, 246171

Uttarakhand

SUB: Research on Mule dung waste in Kedamath Track

Sewa International is a ‘not-for-profit” ofganizaton registered in the year 1997, inspired by the noble tradition
of “Service before Sell”, working for providing disaster relief and rehab during calamities, promoting
volunteerism amang all, empowering children and youth through skill development and education, reaching out
to the underprivileged in the remote hilly/tribal villages of India, and supporting grass-root efforts that promote
cultural and maral value systems in the society. The organization envisions working towards promoting and
fulfilling the Sustainable Development Goals (5DGs) defined by the United Natians and aligning all its future
efforts n that direction, Sewa International has always been a frontrunner in serving society in a holistic manner
from all cormers of the nation. in Uttarakhand, Sewa international has had its presence since the 2013 Kedarnath
Floods with the objective of rehabiiitation of the rural population. Since its inception, Sewa International in
Uttarakhand has diversified its interventions across diverse domains viz., Livelihood generation, Enterprise
Development, Health Care, Skill Deveiopment, and, Chmate Action. As of date, Sewa International has a
footprint across 2 dstocts (Chamoli and Rudraprayag) covering around 400 + villages operating through a
network of 500+ Self Help Groups (SHGs)

With Disaster induced Chmare Change raising up as a challenge worldwide, Sewa International in Uttarakhand
nitiated 3 umigue program titked PRAWAH — (Participatory Rejuvenation, Afforestation & Waste Management
Aleng Himalayan-springs). Under the same, Sewa international has been as a first step, working to address the
problem of Solid Waste Management with Guptakashi as its core location

Kedarnath Dham, one of the holiest sites situated in 3 fragile landscape is attracting lakhs of devotees across
Indhia (and abroad) every year. With the improvement in connectivity, foatfall is bound to grow. Various reports
have indicated that, appx. 5000-8000 mules are been used every day along the 16 KM track to carry pilgrimages

-' ‘w Magistrate

udraprayag
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SEWA INTERNATIONAL

(Registered as Trust Numbor 764111997

Eets ceposited along this 16 KM: not Just atfecting the aest

o rect torrelation with the issue of water and soil contamination
he Scope, Timeline, Cost, and other Terms and Conditions of the said study are enumerated a3 foliows
Scope

* Conduct 3 baseline study to measure the amount of mule dung accumulated in the track.

*+  (Carry extensive consultations with relevant stakeholders and subject matter experts.

* Carry out 3 comparative study on the management of mule dung from similar pilgrimage spots

* Propose potential solutions (Engineering, Behavioral, Regulatory, etc.) for the effective management of

mule dung
Time Line
Key Activities
Literature Review, Developing Formats, and | 3Days
Preparatory Work
"Field Visit, Data Collection, FGD, Consultative |~ 14Days |
Meetings | .
" Data Entry and Data_';);ﬂ ) TOays
"Data A;;fs;. and First Draft 5 Davs ]
't nal sui_a;nassvor. T 3 5 Days
Total 34_[_13_!8

“"H.._ @ | '_ — - %/ ;(/“
il Y= .
&= BT Siterpre) . L ALJ'J”?
3 Distrigt Magistrate
Rudraprayag
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Quantity

No. of
Unit Units

Terms and Conditions
1. District Administration shall share Key Data, SOPs, and other Policy Documents which are essential for
carrying out the study

7. District Administration shall ensure the full cooperation of Governmental Authorities viz., Police and
Security Forces and other internal stakeholders who are involved in the management of Kedarnath

Dham
3 District Administration shall issue 3 formal letter certifying that Sewa International is conducting sucha
study

i
Jinesh Lal LV
Director -National
Programs

: agistrate
[ < * 9 Rudraprayag
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OMKARESHWAR PAN - AAIFO0583A
CONSTRUCTION

1001/0OmC/MWaste Management/2023 20 June 2023

District Magistrate
Rudraprayag
(Uttarakhand)

COLLECTION AND DISPOSAL OF MULES EXCRETA (DUNG) FROM SONPRAYAG
AND GARUIKUND BY OMC WASTE MANAGEMENT TEAM

introduction: The Kedar Nath Temple is considered oine of the holiest places of

pilgrimage for Hindus and .is one of the four sacred shrines in India, known as Char Dham
situated in Uttarakhand State. ‘According to recent studies underiaken by various
government and non-government organizations, it has been revealed that degradable
plastic waste and mule dung is the main cause o spreading pollution in the Kedar valley.
India’'s waste management crisis is a multifaceted problem. More than half of India's
plastic waste is recycled but waste generation keeps growing. |t has also revealed that
half of India’s plastic waste goes to landfills every year in the absence of segregation,
collection and non availability of adequate processing capacity. It is need of the hour that
we should understand the concept of Circularity-Reduce, Reuse and Recycle. In Kedar
valley, there is a need for effective collection and segregation infrastructure and self
sustaining business mechanism to reduce ihe plastic waste and mule dung to an optimal
minimum.

2 Recently, Govt of India has asked Uttarakhand government to take immediate
steps to ensure smooth conduct of Kedamath Yatra in an atmosphere of high level
cleanliness. Concerned minisiry has issued an advisory and suggested remedial
measures fo enable plasiice and single use plastic should be stopped and collection of
mule dung at the base-camp level for Kedarnath Yatra.

3. Proposal: It is with the increasing frend of pilgrims coming to Kedarnath Dham
especially with the initiatives taken by Hon'ble Prime Minister to modify and beautify the
temple area and the approach path, that the number of mules used for the conveyance of
pilgrims from Sonprayag to Kedarnath Dham has also increased equivalently. As per the
figures for the year 2022, according to the trend of Yatra during 2022, approximately 2500
mules move from Sonprayag to Kedarnath and back and approximately 4500 mules from
Gaurikund to Kedamath and back. it makes the movement of total number of mules, to
and from Kedarnath will be around 7000 everyday.

agistrate

arakhand, 246471
Cpdroonst@yhailcom Phone - +517060634250
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4. While increase the sirength of pilgrims every year is a welcome step, it however,
becomes equal necessary that adeguate importance is to be given to ensure a high
standard of hygiene and sanitation enroute. It will not be incorrect to mention that the
mules excreta lying on the bridle pathway from Sonprayag to Kedamnath, beside
emanating foul smell, becontes an eyesore for the passers-by. The content in liquid form
makes the pathway slippery, unhygienic and hazardous and creates a nuisance to the
pilgrims. Mr Manoj Semwal is already working in Kedarnath Dham for last eight years and
is well-aware of the above problem. With his adequate experience of working in the valley,
Mr Manoj Semwal can work for a solution which can do away with the problem in a
systematic way. For this purpose, he formed OMC Waste Management Team and
proposes the following method for the disposal of excreta. For proper disposal of mules
excreta, the administration have provided the dumping zone site at Rampur, which is
away from the Yatra route but approachable by garbage carrying vehicles. The Waste
Management Team is alsc finding way and means to reuse the mules excreta so dumped
to convert it into fuel wood, bricks, flower pot and other useful items with the help of
scientist from Govind Ballabh Pant Agriculture University so that the dumped garbage
does not become a problem to the public and the administration.

5. An approximately, 430 dumpers / trucks of mule dung has been collected from
Sonprayag and Gaurikund and dumped at dumping zone. Three or four dumpers are
carrying mule dung every day. OMC Wasie Management Team is working on further
process i.e. mule dung is a versatile material that can be used for a variety of purposes.
Here are some of the ways we can use mule dung, as a fertilizer, as a fuel, as a building
material and as a source of energy. :

6. There are a number of research organizations that are working on mule dung. The
International Centre for Agriculturai Research in the Dry Areas (ICARDA) is a research
organization that is working on developing sustainable agricultural practices in dry areas.
ICARDA is currently working on a project to develop new ways to use mule dung as a
fertilizer and a fuel. The Indian Council of Agricultural Research (ICAR) is a research
organization that is working on developing sustainable agricultural practices in india. ICAR
is currently working on a project to develop new ways to use mule dung as a fertilizer, a
fuel, and a building material.

T. These are just a few examples of the many research organizations that are working
on mule dung. With continued research, we can learn more about the potential benefits of
using mule dung and develop new ways to use this versatile material.

{a) Burn itdirectly. Waste Management team is working on mule dung can be
burned directly in a stove, oven, or fireplace. It produces a clean, smokeless flame
that is ideal for cooking and heating. Mule dung can be formed into bricks that can
be burned in a stove or oven. Bricks are more efficient than loose dung, and they
can be stored for later use.

Combust it to produce biogas. Biogas is a renewable energy source that
be produced from the decomposition of organic matter, such as mule dung.
n e used to cook, heat homes, and generate electricity. Using mule
el is a great way to reduce your reliance on fossil fuels and help the
enwronment It is a sustainable and affordable source of gnergy that can be used in

>
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(c) Mule Dung intc Compost  Mule dung can be used as compost. We can
add other organic materials such as leaves, grass clippings, fruit and vegetable
scraps. It takes several months for the compost to mature. Once the compost is
mature it will be dark brown or black in colour and have a crumbly texture.

8. Conclusion. Degradable plastic waste and mule dung is the main cause of
spreading pollution in the Kedar valley. To:overcome this longstanding issue, Sulabh
International is financially helping to OMC Waste Management Team for collection and
dumping of muie dung from Sonprayag and Gaurikund. For further process, Mr Manoj
Semwal is taking his own initiative to make bricks, fuel and trying to make how it make to
manure. He is constantly in touch with Dr Sanjay Sachan, Director, Krishi Vigyan Kedar
Jakhdhar, Govind Ballabh Pant Agriculture University and many other institute in India and
abroad also. OMC Waste Management team have made some bricks and burning wood
before beginning of yatra 2023, due to lack of appropriated technical knowiedge, could not
make solid bricks. However efforts are on through reliable sources.

fene

(Manoj Semwal)
Founder
OMC Waste Management Team
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!0 recykal

25-Juiy-2023
Dr. Saurabh Gaharwar IAS
District Magistrate,
Rudraprayag Collectorate

Ref- Recykal/DRS/Kedarnath/2023/Iuly-02
sit Re System impiemented in Kedarnath r

Respected Sir,

Digital Deposit Refund System is an innovative initistive lead by District Administration,
Rudraprayag in partnership with Hyderabad based Technology Startup- RECYKAL This Initiative
focuses on a model that aims 1o bring in behavioral change in end-consumers against littering. In 3
Deposit Refund System the consumer pays 2 fully refundable degosit which is in addition of the
MRP_ This deposit amount is then fully refunded when the consumer returns the unigue QR coded
packaging to an designated collection point setup zlong the yatra. DRS system ensure consumers to
deposit plastic containers such as bottles at designated callection centers and play 2 criticai role in
mitigating plastic peilution across the region

Impact of Initiative

This initiative is being implemented onground since May 2022. In this year, project has distributed
1,55,000 bottles with QR Codes; of which over 50,00C have already been collected. Combined with
other collection methods, materials has been channeisd 10MT (4,00,000 plastic bottles) of plastic to
recycling and diverzed it from entering the Mandzkini River.

This remarkable initiative was also recognized by the Govt. of Incia and the District of Rudraprayag
end Recykal are a proud recipient of the Digital India Awards 2023 under the category Digital
Initiatives in Collaboration with Startups, presentad by our hon'ble president Smt. Drougadi Murmu.

Future expansion plan

This year aim is to cover atleast 70% of QR coded cortainers through DRS to autnorized recyclers
before the end of the Yatra. This initiative to be further expanded to cover all piastic packing beyond
bottles in the coming season.

Warm regards,

(N ]

Srikrishna Balachandran
Authorized signatory
Recykal, Hyderabad

Rapidue Technologies Private Limited CIN: U723007G2015PTC101913

Corporate Office Registered Office
Sy. No 134/2, Plotinum street,

Whitefield, Opp. SIN Terminus. Gachibowi,
Hygeratad, Telangana - S00 032

#401, Janardang Piaza,
Lumbin Enclove, Goe hibowii,

£ -

[ oo BT | A . Y :
g @2:' DistrictiMagistrate
o Rudraprayag

Hyderabad Telangone - 500 ¢33

www.recykol.com
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Office of District Tourism Development Office,
Rudra Tourist Complex, Badrinath Road, NH 58, Rudraprayag, Uttarakhand-

Letter No. 5 & Date: 19 August, 2023

Expression of Interest are invited from Organizations working in field of
cleanliness of Public spaces

District Tourism Development Office, Rudraprayag invites expression of
interest “To study the mechanism of collection, transportation and effective
management of equine/mule dung along with solid/liquid waste on Kedarnath
Trek and Kedarnath Town and to provide plausible solutions”.

Objective: Shri Kedarnath is one the 12 jyotirlingas of India, where pilgrims
visit from nuke and corner of the world evefy year. Approx. 10 to 15 lakhs pilgrims
visit this pious town every year for holy darshan. Majority of visitors come from
elderly age group or are not able to trek on their own on the difficult ~16 km track
and hence, need assistance of mules/equines/porters. As per the SOP of the
Uttarakhand Govt., 5000 equines/mules have been allowed to ply on the trek
route.

Currently, the cleanliness on the Shri Kedarnath route is being done with the help
of manual labourers. However, considering rocky terrain and arduous trek, need
is to devise more scientific methods for timely and effective collection,
transportation, disposal and effective management of solid and liquid waste
generated by equines ‘plying on the track. Study is required to assess the

prevailing situations, mechanism in place and in consideration of conserving
ecology and environment, what steps need

to be undertaken in this direction that can include scientific innovations and
improvisations, among other.
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Organizations working in the field of cleanliness of public spaces/ conservation of

ecology and environment can submit their expressions at above mentioned
address till 28/08/23, 12:00- noon. Details of €0l can be collected from the
address on any working day between 10:00 am to 5.00 pm and from

www.rudraprayag.gov.in.

The Expression of Interest (EOI) should be submitted not later than 12:00 noon on
28.08.2023, which will be opened the same day at 2:30 PM.

Scope of Work and Service: 1. To visit the area and study the current mechanism
of Collection, Transportation and management of equine generated waste
(dung/urine) and other solid waste.

2. To provide scientific plausible solutions and interventions required for effective
management of waste on the track.

Eligibility: Any organization, working in the field of cleanliness of ﬁublic places/
pilgrimage sites/ conservation of ecology and environment for past 3 years can

participate and submit their expression.
Fee: There is no fee required to submit expression

Note: On the basis on expressions submitted for the above scope of work,
suggestions will be incorporated in the future RFP documents.
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